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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, BLOCK i1l B, 3% FLOOR,
ACTION AREA- 11, NEW TOWN, KOLKATA-700157.

Interim Application No. OF 2024/EZ
In the matter of:

ORIGINAL APPLICATION NO. W 7TOF 2023/EZ
BETWEEN

In the matter ol®

Soumen Chakraborty

.. Original Applicant

-Versus-

The Principal Secretary. Environment Department, Government

of West Bengal & Ors.
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...Respondents
INDEX
| S No. Description Annexure | Page nos.
Application alongwith affidavit | -2}
2. Copy of the representation dated “A” 22-25
02.01.2024
3 Photocopy of the order dated 18.03.2024. “B» LN -25"
4. A copy of the said detailed report “c” 26 -03
prepared by the RSP Green Development
and Laboratories Pvi. Ltd.
5. Vakalatnama

The Documents submitted are true copes of the original
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
INTERIM APPLICATION NO. OF 2024/EZ

In the matter oft
ORIGINAL APPLICATION NO. 107 OF 2023/EZ

AND

In the matter of:

Soumen Chakraborty, son of
Late Shyamapada
Chakraborty, Gopinath Bati,
Gonna Dariapur, Dariapur,
Purba Barddhaman, Gonna
Dariapur, West Bengal -
713128.

... Original Applicant
-Versus-

1. The Principal Secretary,
Environment Department,
Government of West Bengal,

having its address at 5% floor,

Pranisampad Bhavan, Block
LB- 11, Salt Lake, Sector — 111,
Bidhannagar, Kolkata -
700106. E-mail - psecy.env-

wb(@gov.in, Phone -
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2 Chief Environment Officer,
Environment Department,
Government of West Bengal,
acting as/representing State
Wetland Authority, having its
address at 5"  floor,
Pranisampad Bhavan, Block
LB- 11, Salt Lake, Sector — 111,
Bidhannagar, Kolkata

700106, Phone - 23355246,
Email -

environmentwb(@gmail.com.

3. Ministry of Environment,
Forest & Climate Change
(MOEF&CC) represented Dby
its Deputy Director General,
having its integrated Regional
Office at 16-198, Sector- 111,
Salt Lake City, Kolkata-
700106. E-mail :NA.

(Deleted vide order of the
Hon’ble  Tribunal  Dated
12.09.2023)

4. West Bengal Pollution
Control Board, represented by
its Chairman, having its office
at “paribesh Bhavan”, 10A,
Block -LA, Sector-11l,
Bidhannagar, Kolkata-
700106, e-Mail: net.wbpcb-
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whb(@bangla.gov.in. phone -
22023000.
5. The Chairman, West Bengal

Pollution Control  Board,
“paribesh Bhavan”, 10A,
Block -LA, Sector-l111,
Bidhannagar, Kolkata-
700106, e-Mail: net.wbpcb-
wb@bangla.gov.in. _phone -
2202 3000.

6. Central Pollution Control

Board (CPCB) represented by

its Regional Director, having
its office at 1582, Rajdanga
Main Road, South End
Conclave, 3" & 6" Floor,
Kolkata-700107, E-mail -
rdkolkata.cpcb@gov.in,

Phone - 03324416003.

7. ADM and DL&LRO,

District Purba Bardhaman,

having its address at Burdwan
Rajbati, BC Road, Bardhaman
- 713104, E-mail:
admprbdn.gnl—wb@gov.in,
Phone - 0342-2662364.

8. Chief Engineer, West
Bengal Pollution  Control
Board, Department of

Environment, Government of
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West  Bengal.  Paribesh
Bhawan, 10A, Block-LA,
Sector-1l1, Bidhannagar,
Kolkata-700106, E-mail:
whi@bangla.gov.in, Phone -
033 2202 3000.

9. Superintendent of Police,

Purba Bardhaman, having its
address at Kachhri Road,
Badamtala, Kalibazar,
Bardhman, West Bengal -
713101, E-mail :NA.

10. District Magistrate, Purba
Bardhaman, having its address
Kachhari Road, Kalibazar
Para, Purba Bardhaman, West
Bengal — 713101, E-mail:
dmprbdn.gnl-wh@gov.in.

11. Block  Development
Officer (BDO) Ausgram - I,
P.O. - Guskara District —
Purba  Bardhaman, West
Bengal — 713128, Email - NA,
Phone : 03452-255056.

12. The Pradhan, Dignagar -
11, Gram Panchayat, Village —
Gopinathbati, P.O. — Gonna

Dariapur, District — Purba
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Bardhaman, Pin — 713128,

Email - NA.

13. The Principal Secrelary,
Food & Supplies Department
(Govt. of West Bengal) having
its address at 11/A, Mirza
Ghalib Street, Khadya
Bhawan, Block — B. Kolkata —
700087, Email: itcellfswb
(@gmail.com.

14. KM Agro Tech Private
Limited, represented by its
directors, a company having
its registered office at Vill:
Gopinathbati, P.O. Gonna,
Dariapur, P.S.  Ausgram,
Purba Bardhaman, West
Bengal - 713128 E-mail:

kmagrotechpvtlimited2012(@

gmail.com, Phone:
03452257735.

15. Pradip Shaw, Director of
M/s. KM Agro Tech Private
Limited, Son of Arjun Shaw,
residing Near Forest Office.
P.O. - Guskara, P.S. -
Ausgram, District — Purba
Bardhaman, Pin — 713128, E-

mail:




pradipshawbwn@gmail.com,
Phone: 9475346128.
16. Pritom Shaw. Director of

M/s. KM Agro Tech Private

Limited, Son of Pradip Shaw,
residing at Bimshaw Near
Forest Office, P.O. — Guskara,
P.S. — Ausgram, District —
Purba Bardhaman, Pin -
713128, E-mail:
pritamshaw9live(@gmail.com.
Phone: 9475266482.

17. District Controller (Food

& Supplies Department),
purba Bardhaman, having its
address G.T. Road, Wesl
Bengal — 713101, Email - NA.
18. The Managing Director.
West Bengal State
Cooperative Marketing
Federation Ltd. (Benfed),
having its address Southern
Conclave, 3™ floor, 1582.
Rajdanga Main Road, Kolkata
700107, Email:
info{benfed.org, Phone:
+913324414366.
(Deleted vide order of the
Hon'ble = Tribunal  Dated
12.09.2023)
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19. Buddhadeb Ankure, son of
Ganesh Ankure, residing at
Village - Gopinath Bati, P.O. -
Gonna, Dwariapur,
Barddhaman, West Bengal —
713128.

...Respondents

The humble application for further directions on behall of the
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. The applicant is a citizen of India and a resident of

Bardhaman, village Gopinath Bati. The said village has a
population of more than 500 people and all the people in
such village consume rice being a stable component of
everyone’s diet.

The rice mil! being respondent no. 14 produce/manufacture
and supplies rice to various distributors/shops in the
surrounding locality of Gopinathbati, and the people of that
locality. hotels, restaurants more or less, purchase and use
the same for the purpose of their daily need of consumption
and also use the raw extract of boiled starch to feed their
domestic cattle.

The applicant states that the compound at Vill:
Gopinathbati, P.O. Gonna, Dariapur, P.S. Ausgram, Purba
Bardhaman, West Bengal - 713128, wherein the respondent
numbers 14. 15 and 16 operate the rice mill is also being

used for manufacturing fly ash bricks from raw fly ash.

/-—-

Consequently. huge amount of raw fly ash being stacked as"A iR ) 2

raw material, with in the same compound wher tht'p
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production of rice from wet boiled paddy is being taken

and the manufacture of fly ash bricks are carried out are for

certain causing pollutants emitted from the process, storage

£
alarmingly pollute the rice grains kept at the common ﬁ[

<
&
>
place. The proximity within whick the manufacturing of rice f’é

and manufacture of {ly ash bricks to inevitably and

compound. The airborne molecule of fly ash contaminates
the rice even before they are bagged and bound to the

market for consumption.

. Since contaminated manufactured rice grains are thereafter

packed and sold in the market, the consumers of such rice
orains of different arcas from children to senior citizen end
up ingesting pollutants such as fly ash contaminated grains.
The consequences thereof are extremely severe and leads to
diseases such as cancer, heart, and respiratory diseases,

stroke and various neurological problems / disorders.

. The consequences of such consumption of rice

contaminated with highly toxic substance and including/
containing elements such as lead, arsenic. mercury and
cadmiumare fatal (o slow-poison human body particularly
ol children. children within the womb and their mother.
FFurther exposure of a person to such elements either through
consumption or by inhalation is fatal. Both the operation of
Rice Mill resulting production of Rice and illegal
manulacturing of fly ash Bricks are sharing the common

compound within a distance of less than/about 50 meters in

between, which makes it all probable, mixing up of j}_ﬂx
molcecule/particle of fly ash with produced rice. ;’é;\\\\'r,\jﬁ 86’4\

o ot

Due to the consumption of such rice, many of the aff rébaid 4
Ir | C,".x

villagers have already fallen sick and have ﬁ(@a“ed/ﬁ'ﬂ'\ie_ %
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been suffering from chronic diseases relating to the

stomach, never ending nauseca. There is a strong

apprehension that if such polluted grains are continued to be
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made available in the market not adhering to and in gross
violation of the minimum standards of safety and
regulations as mandated by law, the said consumers not only

of the village Ausgram but also of the adjacent area /

Wud A ache v RNk

elsewhere would continue to suffer from severe
consequences.

Despite several protests/requests the simultaneous operation
simultaneously of rice mill and fly ash brick manufacturing
arc not stopped and alarmingly continuing in the same
compound of Rice Mill area.

The Respondent nos. 15 and 16 are the persons responsible
for illegal and arbitrary operation of fly ash manufacturing
activity within/inside the Rice Mill compound, are locally
and politically influenced persons having enormous money
power, enough to attempt influencing any local body or
authority. As a result. therc is every possibility of
continuation of the operation of respondent no. 14 without
any restraint unless the same is immediately imposed in
accordance with law,

The storage and dumping of fly ash at the said compound
would also lead to contamination of not only the soil but
also water bodies, which further endangers the people in the
surrounding areas from consuming such pollutants.

The applicant also attempted to draw the lmmedlatf:.-.

atlention of various authorities by visiting in person and” alsg‘

\-..\,

by way of written representation forwarded to The IDlS}l‘l(r‘l,

Magistrate, Purba Barddhaman and copy fonw 'uded ta thee: . 4%
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Block Development Officer. Ausgram -1. Guskara, Purba
Barddhaman also, and the representation was duly received
by the authorities with their seal of receipt. However, there
was no effect. Copy of the representation dated 02.01.2024
is annexed hereto and marked with letter “A” as Annexure.
Under no circumstances, would any authority permit the
operation of rice mill and manufacturing of fly ash from the
same premises and if any authority has indeed issued any
statutory approval for both such units, the said approval
needs lo be immediately cancelled and/or terminated
forthwith since same have been wrongfully and illegally
obtained by the respondent nos. 15 and 16 by suppressing
relevant facts and/or misleading the said authorities.

The applicant states that most of the population at the
aloresaid village is ignorant to the risk of consuming fly ash
as it does not have an immediate severe effect, which
cumulatively over a period of time is fatal for certain and
hence it is the responsibility of the State to ensure that such
protection is accorded to such people.

The applicant was taking steps to file an independent
application before this Hon’ble Tribunal when he recently
came to know that the instant application is aiready pending
adjudication.

The applicant states that the applicant is a necessary and/or
proper party for the effective adjudication of the issues
and/or disputes raised in O.A. No. 107 of 2023 (Soumen

Chakraborty —vs- The principal Secretary, Environment

!
department, Government of West Bengal &Ors. T\:l"[\'fj..r/" .

applicant being a direct sufferer of the consumpti ,n-;g the”

contaminated rice sold by the respondent nos. 14, 1‘}-!91 16.
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has a direct and substantial interest and does not have any
commercial interest in the instant dispute.

The residents of Gopinathbati village suffering from the
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consequences of the actions of the respondent nos. 14, 15
and 16 along with other consumers in the surrounding areas

and elsewhere. have a right to be heard since it concerns

T2 ockbL.
=L

them directly. In such circumstances, this Hon’ble Tribunal
may be pleased to pass an order allowing the applicant to
intervene in the instant proceeding.

In the aforesaid facts and substance your petitioner filed an
applicant to intervene in the instant proceeding inter alia, in
order to avoid multiplicity of Judicial proceedings.

By an order dated 18.03.2024, the Hon’ble National Green
Tribunal was pleased to allow the applicant herein to be
impleaded as party, inter alia, to agitate its cause relating to
the identical environmental issue, in the present
proceedings. to subserve the interest of Justice. Photocopy
of the order dated 18.03.2024 is annexed hereto and marked
with the letter “B”.

Upon such impleadment, as aforesaid, the present applicant
wrote to the petitioner for cause paper of the matter which
were delivered to the applicant on 19.03.2024.

Upon perusal of those documents supplied, the applicant,
inter alia. came across a document being the committee
report prepared and filed, by virtue of order of this Hon’ble
Tribunal dated 12.09.2023.

Upon perusal of the entire pleadings including such\-. e
committee report filed by the West Bengal Pol\l_yti@;ﬁ '%-ﬂl‘!/réx
Contro! Board (WBPCB) your petitioner has cqpﬁ? ‘ /ros‘sj & \
the various points of serious discrepancies, inugz_i‘gtisthé;
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very root of the subject matter involved herein, which are in

violation of the order dated 12.09.2023.

The report suffers from gross material irregularities on its

face. Such material irregularities are described hereinbelow:

(1)

(ii)

(iii)

(iv)

(v)

It is seen from the committee report dated 30.11.2023
that neither the District Magistrate nor the Additional
District Magistrate was present during the Inspection
at the subject premises. Instead, one Mr. Sribash
Bhakta, Dy. DL&LRO, who is much below the rank
of the DM/ADM was present at the time of inspection
as a part ol the 3 members' committee.

ADM and DL&LRO was absent at the time of
inspection. as per the direction of this Hon’ble
Tribunal, and instead sending the Dy. DL&LRO at
his own choice and fancy, lantamount contumacious
violation of the Order of Hon’ble National Green
Tribunal.

The report contains factual information without any
support or substantial document being annexed,
which are unreliable and incorrect based on the
knowledge of the applicant.

Moreover, from the report it transpires that the rice
mill not running on the particular day of the
inspection, which fact completely undermines the
inspection and its outcome as the effects of the fly-
ash brick manufacturing upon the rice mill and its

production activity has not been recorded.

On the date of inspection, the rice mill operation was . Z

) . PR
) ;1@\

purposely closed so that the production ofrice.%‘df';h‘é”
o

N . . . 52 / i
contamination of the same with the air borng-fly ash, :
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(vi)

(vii)

(viil)

X

was nol witnessed by the committee at the time of
inspection.

Despite the orders of the Hon’ble Tribunal the private
respondent numbers 14, 15 and 16 have not provided
the special committee the opportunity to inspect the
rice mill and to obtain sample of rice which would
have helped in ascertaining the effect of the degree of
pollution on the edible rice grains.

It is stated in the report that consent to operate a fly-
ash brick manufacturing unit is not required as the
same comes under “white category”. however, the
report does not state whether such operations can be
carried out simultaneously beside a rice mill unit in
such close proximity of manufacturing of eatable, to
be consumed by the consumers.

l'he report states that there is no heaith impact, visibly
evident, or that there is no deposition of fly-ash
without conducting any sample testing of the
surroundings including the effects of fly-ash
contamination on rice, and as the rice mill was not
functioning on the day of inspection. there is no

conclusion which can be drawn as to the same.

In such circumstances, it is humbly submitted that the report

filed by the committec on affidavit is vague and filed

without proper assessment and even without any sample

testing in true sense lo ascertain the allegation as to

contamination and the preparation of such report in

deviation to the Order dated 12" September 2023, bemdes, ,:3 ,,4

being biased and malafide. No reliance, therefore, ﬁh{)ﬂld be
placed on such report. { f i
l 2 "., o
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In the aforesaid backdrop the intervenor appointed one RSP
Green Development and Laboratories Pvt. Lid. which is a
QCl & NABET Accredited EIA and Mining Consultancy
and SO 9001:2015 & 1SO 14001:2015 Certified Company
for assessment of the environment impact and assessment
of air and water pollution and contamination of fly ash with
rice grain for operation of rice mill and manufacturing of ly
ash from the same premises by the respondent no. 14 KM
Agro Tech Private Limited. Your petitioner bore the costs
for such inspection and assessment out of his own pocket.
Upon the request and requisition being made by the
applicant/intervenor herein, the representative of the RSP
Green Development and Laboratories Pvt. Ltd. visited the
location of the respondent no. 14 KM Agro Tech Private
Limited. The representative of the said organization
collected sample technical and non-technical data from
within the radius of 1 km of the respondent no. 14.

Said RSP Green Development and Laboratories Pvt. Ltd.
had conducted its survey and collected sample of both
technical and non-technical environmental data from the
outside of the unit of rice mill and manufacturing of fly ash
bricks.

After conducting the survey and collecting the aforesaid
sample of both technical and non-technical environmental
data the said RSP Green Development and Laboratories Pvt.
Lid. Prepared a detailed report containing environmental

impact in and around the said unit of Rice Mill and

health impact of villagers.

JBoddA ostev ankip_
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manufacturing of fly ash bricks at the nearby village zg_l_i'd«l_'__ﬁ{i_é‘:_ 3
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A copy of the said detailed report prepared by the RSP
Green Development and Laboratories Pvt. Ltd. is annexed
herewith and marked with Annexure “C”.
During the survey a comprehensive environmental
assessment survey was done by the said RSP Green
Development and Laboratories Pvt. Ltd. to understand the
local air and water environment and the [ield impact of the
emission and discharge on the local micro-environment.
Sample collection planning was configured based on
following atiributes:
I. The core zone (within 1 Km. radius) was
considered for primary sample collection and
analysis for the air and water environment.
2. Sampling sites were selected based on grid
distribution of core zone and representative point
identification.
3. Stratified sampling approach was undertaken.
4. Nature of surface water sample collected were
composite.
5. High Volume Sampler was used for air quality
assessment.
From the said report of environmental impact, it transpires
that due to emission of rice mill waste and consequent
pollution from the said waste of the unit of Rice Mill and
manufacturing of fly ash bricks are very high upon the air

water and soil around the said unit. and for the aforesaid
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Moreover. from aforesaid report it [urther transpires that
there has been continuous contamination in the outflow
water coming from the said rice mill.

In the aforesaid backdrop your petitioner prays for an order
for acceptance of the report prepared by the RSP Green
Development and Laboratories Pvt. Ltd. which is a QCI &
NABET Accredited EIA and Mining Consultancy and 15O
9001:2015 & I1SO 14001:2015 Certified Company for
assessment of the environment impact.

It is further prayed that upon acceptance of the aforesaid
report the unit of Rice Mill and manufacturing of fly ash
bricks of the respondent no. 14 running simultaneously from
the same land be directed to be stopped.

It is further prayed that all permissions and/or consent
granted by the any of the state and/or central authorities may
be stayed until the state and/or central authorities declare
and/or publish any legislation and/or regulation for running
of Rice Mill and manufacturing of fly ash bricks
simultancously Irom the same compound.

it is further prayed that it is the need of the hour that Your
Honour may pass appropriate directions for conducting a
fresh inspection with notice upon the original applicant and
the present petitioner and all other parties to the proceeding
and preparation of a technical report with adequate sample
upon vivid inspection so as to maintain the unbiased nature
and outcome of such inspection.

It is further prayed that alternatively any independent central

and/or slate owned organization engaged in assessment oft

the environment impact be directed to inspect the | lg\__@}ﬁ“ o

and manulacturing of {ly ash bricks from the ins'!‘d%}cff the
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said unit and also inspect the surrounding agricultural and
resident area in presence all the parties to this proceeding
and collect the technical and non-technical data of
environmental impact and audit the same and file its report
belore this Honble Tribunal.

There is a strong prima facie case in favour of the applicant
herein.

The balance of convenience and/or inconvenience is in
favour of passing order as prayed for herein.

Unless an order is passed as prayed for herein, the applicant
will suffer irreparable loss and injury.

[hat the instant application is being made within the
limitation as under section 14 of the National Green
Tribunal Act, 2010.

This application is made bonafide and for the ends of justice.

In the circumstances, your
petitioner prays for the following

reliefs:-

a) An order for acceptance of the
report prepared by the RSP Green
Development and Laboratories
Pvt. Ltd. which is a QCI &
NABET Accredited EIA and
Mining Consultancy and 1SO
9001:2015 & 1SO 14001:2015
Certified Company for assessment
of the environment impact on the

grounds stated hereinabove;

I\
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d)
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It is further prayed that upon
acceplance of the aforesaid report
the unit of Rice Mill and
manufacturing of fly ash bricks of
the respondent no. 14 running
simultaneously from the same
land be directed to be stopped.

It is further prayed that ail
permissions  and/or  consent
granted by the any of the state
and/or central authorities may be
stayed until the state and/or central
authorities declare and/or publish
any legislation and/or regulation
for running of Rice Mill and
manufacturing of fly ash bricks
simultancously from the same
compound.

It is further prayed that it is the
need of the hour that Your Honour
may pass appropriate directions
for conducting a fresh inspection
with notice upon the original
applicant and the  present
petitioner and all other parties to
the proceeding and preparation of
a technical report with adequate
sample upon vivid inspection so as
to maintain the unbiased nature

and oulcome of such inspection.
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e) It is further prayed that

)

alternatively any independent
central and/or state owned
organization engaged in
assessment of the environment
impact be directed to inspect the
Rice Mill and manufacturing of
fly ash bricks from the inside of
the said unit and also inspect the
surrounding  agricultural  and
resident area in presence all the
parties to this proceeding and
collect the technical and non-
technical data of environmental
impact and audit the same and file
its report before this Hon’ble
Tribunal.

Such further or other order or
orders be passed and/or direction
or directions be given as this
Hon’ble Tribunal may deem fit

and proper.

And your applicant, as in duty bound, shall ever pray.
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VERIFICATION

I. Buddhadeb Ankure, son of Ganesh Ankure, aged about — 38
vears, by faith — Hindu, residing at Village - Gopinath Bati, P.O. -
Gonna, Dwariapur, Barddhaman, West Bengal — 713128, do
verify that 1 am the applicant in the instant application and I am
well acquainted with the facts and circumstances of the instant
case and the statements contained in paragraph 1 to }2 are true to
my knowledge and rests are my humble submission before the

|.carned Tribunal.

TuddAacke v ANKUC

DEPONENT
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AFFIDAVIT

I. Buddhadeb Ankure. son of Ganesh Ankure, aged about —
3§ vears, by laith — Hindu, residing at Village - Gopinath Bati,
P.0. — Gonna. Dwariapur, Barddhaman, West Bengal — 713128,

do hereby solemnly state and aflirm as follows:-

1. That I am the applicant in the instant application and am
well acquainted with the facts and circumstances of the

instant case and 1 am competent to affirm this affidavit.

2. That the statements contained in paragraph 1 to 13 are true
to my knowledge and rests are my humble submission

belore the Learned Tribunal.

Prepared in my chambel/
—

L By BaddLodev At

(—\l
Advocate Deponent
/ Identified by me
Samir rBr'mﬂndmrya
Notary Govt. of India - & .
Rend. o, 840/97 a«.-L-
City Civil Coun, Cxlcusta =

Solemnly  Affirmed  and
Declared belore me 13/5 1349

CPC,’U/S297 () CRPC Advocate




To
The District Magistrate, Purba Bardhaman, 02 [ 01 { 2 024
L i S N

Purba Bardhaman-713101,
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To Dated : 02/01/2024
The District Magistrate. Purba Bardhaman.
Purba Bardhaman-713101.
Respected Sir.
We would like to bring to your attention that under your jurisdiction, in the Gopinathbati
village under the Ausgram police station of your district, K.M. Agro Tech Private Limited is
carrying out the work of using rice mill and fly ash bricks production in and around the land
under their control following the instructions and regulations agreed upon by the following
individuals: 1) Pradecp Sau. 2) Pritham Saw, both sons of Deem Sau, residing at Guskara
(near Forest Office), Ghana Ausgram, Dist. Purba Bardhaman, PIN - 713128. As a result, the
local residents and outsiders are being affected in terms of their health and safety, and they are
falling ill rapidly.
The undersigned individuals have come to know that the Directors of the aforementioned
K.M. Agro Tech Private Limited company. namely 1) Pradeep Sau, 2) Pritham Sau, arc
illegally dumping fly ash and carrying out the work of producing fly ash bricks without the
necessary licenses and permissions. and they are conducting these activities in violation of the
mandatory rules and regulations prescribed by the faw. which is endangering the health and
safety of the local people. including children. Not only that, but they are also destroying the
jands from which paddy is grown, which is the main source of daily livelihood in the arca.
The awareness of the local people is the right time when illegal activities such as fly ash or
waste are being deposited in the same area of rice production. It is clear that the use of various
metallic substances is increasing in a disturbing manner and all animals and birds arc
consuming all those contaminated rice or rice products.
Based on the above reasons and examples, we, the undersigned, in accordance with the
instructions and consent of the following individuals, namely 1) Pradeep Sau, 2) Pritham Sau,
are applying to vou for necessary and appropriate steps to be taken immediately against these
illegal activities. negligence, and other misconduct. | request you to consider this matter
urgently and take necessary measures o protect the interests and security of the rural and
local people in the interest of justice. [ request you o consider this matter as serious and most
ureent for consideration,

Page | ]

SEAL
RECEIVED WITHOT VERIFICATION
Sd/- 05 JAN 2024
AUSGRAM-I DEV. BLOCK
Guskara, Purba Bardhaman

SEAL
Sd/-
Received
Office of District Magistrate and
Collector, Purba Bardhaman
Date : 08.01.2024

CC 10: Block Development Officer.

Ausgram -1. Guskara. Purba Bardhaman e thanking you,
-5/d-
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Item No.07 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.107/2023/EZ
(LA. No.13/2024/EZ)

Soumen Chakraborty Applicant(s)
Versus

The Principal Secretary,
Environment Dept. Govt. of West Bengal & Ors. Respondent(s]

Date of hearing: 18.03.2024

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Mr. Deepnath Roy Choudhury, Advocate ajw
Mr. Saunak Sengupta, Advocate (in Virtual Mode),
Mr. Khondher Samiul Hague, Advocate,
Mr. Bhaskar Dwivedi, Advocate and
Mr. Rahul Naslkar, Advocate

For Respondent(s) : Mr. Sudip Kumar Dutta, Adv, for R-1,2,7,9,11,13&17(in Virtual Mode),
Mr. Dipanjan Ghosh, Advocate for R-4, 5 & 8,
Mr. Ashok Prasad, Advocate for R-6,
Mr. Md. Karim Warsi, Advocate a/w
Mr. Arpita Mondal, Advocate and
Mr. Md. Rahim Waris, Advocate for R-14 to 16,

Mr. Kaushik Bhatta, Advocate a/w
Mr. Supratim Bhattacharjee, Advocate (in LA, No. 13/2024 fEZ)

ORDER
1, Mr. Deepnath Roy Choudhury, learned Counsel appearing on
behalf of the Applicant prays for and is granted further four weelks
time for filing rejoinder affidavit.
2. Mr. Md. Karim Warsi, learned Counsel app‘earing on behalf of the
Respondent Nos.14 to 16, states that he has not received the copy
of the affidavit filed by the State Respondents. Learned Counsel

may download the same from the NGT Website/Portal.

4, List on 08.05.2024.

[




‘March 18, 2024, “IRY P
Original Application No.107/2023/EZ R Y4 +
(I.A. No.13/2024 /EZ) .

MN

5

L.A. No,13/2024/EZ:-

This Interlocutory Application has been filed by the Applicant-
Buddhadeb Anlcure, to allow the Applicant to intervene in the
present proceedings.

The only objection raised by Mr. Md. Karim Warsi, learned Counsel
for the Respondent Nos.14 to 16, Private Respondents, is that the
representation made by the proposed intervener was sent on
02.01.2024 which was received in the Office of the District
Magistrate, Purba Bardhaman on 05.01.2024.

Mr. Kaushik Bhatta, learned Counsel for the Intervener Application
submits that the Applicant-Buddhadeb Ankure, was not awarc that
there was an Original Application No.107/2023/EZ pending in the
Tribunal and, therefore, he submitted a representation beforc the
District Magistrate, Purba Bardhaman on 02.01.2024 but when he
came to lknow that the Original Application is already pending on
the same issue, he has filed the Intervener Application to highlight
certain additional grounds relating to environmental violations by
the Respondent Nos.14 to 16.

Mr. Deepnath Roy Choudhury, learned Counsel for the Applicant
states that he has no objection il the Intervener Application 1s
allowed.

We, accordingly, allow the LA, No.13/2024/EZ.

Dr. Arun Kumar Verma, EM
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Executive Summaiy

Introduction

We at RSE Cireen huve taken on the task of conducung a ground level imvestigution
of the covmonmental snpact of the "Flv-ash brch mamutactrmg unt® within the
same premses of i nee mll, based on o comnussion by Sn Buddhadeb Ankure, of
Gopmath Bau, Gonna Banapas, Banapur. Putha Bardbanman, West Bengal-7131 28,
dated DS 03 2024 50 as recopmzad thil a egal proceeding between our chient S
Huddhadeb Ankure and the  Prncipal Secretary, Pnvironment Department,
Gavermment of West Bengal, & others, a5 pendimg before the Hon National Green

‘Frribunal

After reviewing every Iegad document tha has been made accessible up 1o this point,
we have discovered that there are certimn prey zones thit fall benveen what s
considered o he nght and srong 10 1erms al ervironmental jueisprudence At RSP
we have been attempiing fo ook s the trae state of the environmental parameters
bused on ssmples that were aken trom he {acton site under mvestigation ag pertiment
points nie the hambet This was alse done 1o see whether the abnormadies in the

enviranmental parimeters posed i health nsk

Client Buddhadeb Arkure has submitied a request i Ongmal Appheatton Na 107
of 202317 i the National Green Tabunsl Dastern Zone Bench, TH B, 3rd Floor, 1o
be added as a party in the matter filed by Representing Sn Sowmen Chakraborty,
relanng 1o the approval of Mes KM Agro Tech Private Limied to establish a “fly-

ash brrck manuluctuning unit”. on the came property as a nee mitl

Even atter adl parties have, atvarous points in e, produced alldavits and connter-
alMdavits o response to the Honble NGEPs directives,  (he controversial
manufactunng facibity continues o pallute the village's enviomment as well as the

Lives of people, ammals. and plamts




Executive Summary

Introduction

We at RSP Green have taken on the task of conducting a ground
level investigation of the environmental impact of the "Fly-ash brick
manufacturing unit" within the same premises of a rice mill, based
on a commission by Sri Buddhadeb Ankure of Gopinath Bati,
Gonna Dariapur, Dariapur, Purba Bardhaman, West Bengal-
713128, dated 05.03.2024. It is recognized that a legal proceeding
between our client Sri Buddhadeb Ankure and the Principal
Secretary, Environment Department, Government of West Bengal,
& others, is pending before the Hon National Green Tribunal

After reviewing every legal document that has been made
accessible up to this point, we have discovered that there are
certain grey zones that fall between what is considered to be right
and wrong in terms of environmental jurisprudence At RSP, we
have been attempting to look into the true state of the
environmental parameters based on samples that were taken from
the factory site under investigation at pertinent points in the
hamlet This was also done to see whether the abnormalities in the
environmental parameters posed a health risk

Client Buddhadeb Ankure has submitted a request in Original
Application No. 107 of 2023/EZ in the National Green Tribunal
Eastern Zone Bench, III B. 3t Floor, to be added as a party in the
matter filed by Representing Sri Soumen Chakraborty, relating to
the approval of M/s K.M Agro Tech Private Limited to establish a
"fly- ash brick manufacturing unit" on the same property as a rice
mill

Even after all parties have, at various points in time, produced
affidavits and counter affidavits in response to the Hon'ble NGT's
directives, the controversial manufacturing facility continues to
pollute the village's environment, as well as the lives of people,
animals, and plants
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1.1 Scope of the Reporr

The report will highlight  follosong  aspects o esablish the  statutory
environmental no-complisnce of the abovementioned industiiul units vnd the

resulimg eavironmental und health hazards aking, place in nearby localities.

1. Location Detat) of the above-mentioned project sie

2. Scasitvity assessment of the project location in environmental tenms

1 Exssting mamdncturing scenano of the indosiriat unit

4. Assessment ol potential enussiiy and discharges from the idustrial ani
S Regwired Fovirommental Management Facihities at site

6. LExisting Environmen Management Practice ol the induwstrial une

7. Overview ol Literature Asseesment on potental Eoviconmental Concerns
K. Potestial Short Ternt and Long-"tenn Health lotpacts va Nearby Flabaants
9, Stxdy ol existing nampact on mcra-Ccovironment

). [rseussion on survey inethod on local demapraphy und soctocconamis
LE Study of health mpacts on neirby habtiants based on prumary surnvey

12, Evaluation on environmental and health mepacits

13 Recommendanons

14. Conclusion and way torward.
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1.1 Scope of the Report

The report will highlight following aspects to establish the statutory
environmental non-compliance of the abovementioned industrial units
and the resulting environmental and health hazards taking place in

nearby localities

1. Location Detail of the above-mentioned project site

2. Sensitivity assessment of the project location in environmental
terms

3. Existing manufacturing scenario of the industrial unit

4. Assessment of potential emission and discharges {rom the
industrial unit

5. Required Environmental Management Facilities at site

6. Existing Environment Management Practice of the industrial unit

7 Overview of Literature Assessment on potential Environmental
Concerns

8. Potential Short Term and Long-Term Health Impacts on Nearby
Habitants

9. Study of existing impact on micro-environinent

10. Discussion on survey method on local demography and
socioeconomics

11. Study of health impacts on nearby habitants based on primary
survey

12. Evaluation on environmental and health impacts

13. Recommendations

14. Conclusion and way forward.
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Environment Impact Study
On 1 KM radius of o rice-mill M/s K. M. Apro Tech Privite Limited

. Chapter -1
Location Detail of Project Site

.Y, Docstion Details:

KM Agro Tech Private Limited and OM Sun Bricks located o Vitlage-( ropmath Ban, P.O-
Gonna Dartapur, S Ausgram, Pim-T13128, Purba Bardhhaman, West Beopgal. Latitude:
237281 97N & Longitnde: 87742724 827

According to Census 2011 information the location cade or village codde uf Dwariapur village is 319016,
Dwartapur vitlage is located in Ausgram | subdivision of Barddhaman district in West Bengal, India. It 5
situated 9.3 ki away from sub-district headquarter Ausgram (tehsildar office) and 37.7km away from
district headquarter Barddhaman. As per 2009 stats, Dignagar 1l is the gram panchayat of Dwariapur
village.

The total geographical arca of village is 507 .87 hectares. Dwariapur has a tatal population of 3,571
peoples, out of which male population is 1,764 while female population is 1,807. Literacy rate of
dwanapur village is 64 46X out of which 70.46% males and 58.61% temales are literate. There are about
BO7 houses in Dwariapur village

Gushkara is nearest town 1o Dwariapur for alt major economic activities, which Is approximatety 10km

away

L] .
aalelhite Inuige o

mage roject 5

ﬁw' | PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD
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Environment Impact Study
On TKM radius of a rice-mill Mis K. M. Agro Tech Private Linnted
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On | KM radius of a rice-mill M/s K. M. Agro Tech Private Linnted

Sensitivity assessment of the project loention in environmental terms

linage 2. 1.

Environment Imp;ct Study

Chapter -2
Environmental Sensitiveness of Project Location
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Environment Impact Study
On 1M radius of a rice-mitl Mis K. M. Agro Tech Private Linited

i =r
Trvagge 24 Sutellie Imuge of 1 kne risding areic o the project site of Mairly 2014

(v}
The & Kmo radius silellte images indsente the existence of preen belt, 'g&hllul‘ug}

1h _,?\.‘\ Qr’? (;5
settlements and wetlands surrounding the mdustny i ?5.\

[he | km radius satcllite emapes indicate substantial growth of resadential sclllcmcliiﬂ“hmti

dl PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
P
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Environment Impact Study
On VKM radius ol s cice-mill M/s K. M. Agro Tech Private Limited

Chapter -3
Facilities at Project Site

L1 Demographic Profile:

According 1o 2011 census report Dwariapur bhad a total population of 3571, of which [.764 (44}
were mates und 1807 (51%) were females. Population below 6 years wos 4640, The total Number of

literntes tn Dwaripur wus 2,302 (74.00% ol the population aver ¢ years).
1.2. Land use of Dwaripur Village:

Based on available data for 2009, Dwariapur () his a totad nrea of S07.R7 hectares, There are 458 ha
areas consist of sowndngacuttural land, A 120-hectare area 15 un-imigated. There are 338 ha area
consist of irvigated tand. Among them canal water wsed W irngate about 19237 heetares arca while
wells and tube webls wrigate sbout |14 hectares. Lakes und tanks irngote nbout 28 84 hecures: Other
water suurces irrigate abowt 2.79 heatares, There are roughly 1133 ha of non-agricultural use and
5 84 hectares s culturable waste lond.

33, Important schools of Dwaripur Village:

o There are govemnment pre-primary schools i the village Dwarapur (1°).

o There are government prinary schooks i the village Dwarinpur ()

e Phere are nw pvate or government nuddle schools in the village, However, there is o private
middle school in Gushkara, which 15 fess than appros S ks away from Dwariapur (P),

o There are no private or govermment sceondary schools in the village. However, there is o private

secondary school in Gushkara, which s less than approx. § kms away [rom Dwanapur (1),

o There ure no private or government senor secondary schonks i the illugc However, there 1s 4

Page 5 of 58
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Environment Impact Study
On 1M radius of a rice-mill M/s K. M. Agro Tech Private Limited

1.4. Healihenre Facilities in Dwariapur Village:
e There v a community health center less than approx § kms nway from Dwanspur (1),
e There is o primiry health center less than approx. 5 kms away trom Dwanapur (1),
o There 18 a primary health sub-center with | doctor and 2 paremedical stull in the village
Dwarsapur (I°}.

e There is no mutermity and child weltare center in the village Dwarnapur () or anywhere in the
nearby viflages.

dl'—‘ - PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On TKM radius of a rice-mill M/s K. M, Agro Tech Private Limited

Chapter -4
Manufacturing Setup in Industrial Units

Ihe industrial units have a rice milling unit and a v ash-based brick manutacturing it under same

premises. e manufuctuning provesses of buoth the unit ure discussed helow:

4.1 Production Process in Rice Mills

d1.1 Pre-Cleanmy
Paddy which 16 stored n Bags 1s brought 1o the Untoading Area where bags are cul manually and
Paddv is unloaded on Convevers, 1 is then bifted via. Bucket Elevators (o the Sifos for Storage
prior to Pre-Cleaning. Paddy stored in Silos is ngam Litted vin. Bucket Elevators o the 're-
Cleaning Process. PPrior to the actual milling operation. the puddy reccived from Silos is cleaned.
Forcign matter or impurtties are removed to protect the processing equipment and improve the
linal product. The impurities can be classified into large size impuritics. smul! size impurities and
unpuritics ot about the same size as the paddy grains. Large impuntics normalty consist of rice
strw, panicles, bag strings, soil stones, and sometimies ron parts. Small unpurities consist of
dust, sand, soil, weed seeds, inseets, and small stones. Impurities of aboul the samc size us the
paddy prains can be empty gring, stones and iron particles. In the pre-cleamng process steps,
different types of equipment are used depending upon size and weight of impurities, Small &

large sized impurities are removed using sicving principle whereas: lighter/heavier impurities of

stmilar size are removed using gravity sepamtion or vibrstory type screenmng machines as shown

':r ruatwul aof imp
<

Qiu iﬁrlhu

Qr‘e“ - PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD.
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Environment Impact Study

On PR radis o a rice-mill Mis N Apro Tech Provate | rned

-, /‘\
}
. [ A
e -1 2 Destone
}
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W the wheve dhasrecms are mdv ative for o parbodione vec ool as voen e € en !l;fu

Hocred Repwort .i,’ ) ’L}
"(VS‘ .fp_{(“' /:’
1Y Parbothing of Pre<Cleaned 2iddy : *_ NC“//

Pavlanbingg s one ol the latest well-developed presnalhng comdinonng eatments prven o packly
o nprave ity nuimtional (& cooking guality To parbosting the padkds s <oaked m water and
subsequenty steamed and deed betore milhog as shown o hgared 3 s belps o nimimizing

the breakage of tice o rednemyg the boss ol nutoents duemg mibling There are vanons merhads

é PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD
-
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Environment Impact Study

On KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

of parbotling practiced in India; some are conventional methods whide some ane modem

technology based methods. The conventionut method of parboiling includes single boiling, double

bothing und CFTRI hot soaking method.

Fag 4.3 Parboiling ot Rice

L he above diageams are ndicative for o parbofing rice wnifl as given i Central Pollusion
Control Board Report

e modern technology of parhailing mcludes chromate-sonking method. pressure parborhing

methad, the medified pressure pacbothing method and <dry beat parboibing Pl benetits ol the

414 Dreying of Parboiled Puddy

it =T
Al .
t%\?lp 1 may contain 3
: N - A\ 2y ;S' TJI-’J

0% maisture. After pressure parboiling, 1 may contain 20% o 3090 'majs rélicgither cyde G

& 8o} =\ -
&g( Fﬁ:}yff

needs 1o be dried quickly 10 about 14%, moisture Tor safe storage or tor milling;
&
done either in the sun or in the hot air drver as shown o figore 4.4 and 4.5 But whiteser method

Puddy, afier pushoiling, contmms high maisture due to soaking amd Hll:[

ol drying is employed. cuution is to be exercised so that midhing guality of paddy is not damaged.

Hodrving 1s not proper, parboled paddy can give very hagh breakage dunng malling, Generally,

ﬁl" PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD
[raM =]

0y
DQ3~ o , \
Q/f T DYy
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Environment Impact Study

On TKM radius of a nece-mill M/s K. M. Agro Tech Private Limited

most mills emplay s hot ar tvpe of drving. Tat ai is passed through the paddy ull it s dned 10

desired extent.

Board Report

415 Mibling Process

Whitcninpipohishing, & i ‘,’J
- g. ._Ja-”"‘_‘)?“‘_/
LY . . '(“\.’\/{’}/

m o Tl

PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT, LTD
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Environment Impact Study
On TKM radiug of a rice-mill M/s K. M. Apro Tech Private Limited

415 1 Final Cleanmmg of Parbotled Paddy

Betore De-husking. addy 15 cleaned agmn in Paddy Cleaners to remove impurities shill

present in the Paddy afler Parboiling as shown i figure 4.6

JLA2 0 Hullmg! Dehushing:

Fig4.7- llullcrs

The above duaerams are indicative for a parboiling rice ot as goven m Ceptral Polfution
Cunrol Bowrd Keport
The objective of a halling/de-husking operation is to remove the husk from the paddy gram
wilh o sminimum of damsge 10 the brun layer and, 1l possible, without breaking the brown
rice grain. Since the structiure of the paddy grain makes it necessary 1o upply thcton w the

grain surlace to remove the husk: it feads 1o breakimg ol some of the nee

is fed inte the center of the machine through a smull hopper ag, s&h

vertically wljustuble cylindrical sheeve u_wlulu the capicily an -@

between the twa dises and as & result ol pressure and fiiction mast of tht, pnaL!w 15 dch Ahet
Tl
{hulled). (e

m PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD.
¥

b
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On KM rudius of a rice-mill Mis K. M. Agro Tech Private Limited

4.1.513

4154

6 - PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT, LTD.

Environment Impact Study

Husk Separation

Phe discharge Trom o rice huller is a mixture ol de-husked nice, husk and paddy. The
pnxture is trnsterred (o sereen for the separation o) husk, A sepirator 15 used o sereen the

remaineng, puddy from the de-husked nee. genetafly called “Aspurators™ us shown in higure

4.8

Fig 4.8-Aspirators (on lef)

Al the above diagrams are indicative for o parboiling rice mill ay givea in Central Pollution
Contred Board Reprort

Whitenmng and pedishing: /&‘Q—\
.-_.--""I\“

]
glazed appearmce. Three kinds of swhitesing machines are v."nd::

processing indusiry. They are

Page 12 of 58
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Environment Impact Study
On KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

1. the vertienl nbrusive whitening cone,
i the honizontal abrastve whitening machine: and

ni.  the horizontal jet pearler

4155 Sorung. Grading and Packing:

Ihe whitened and polished nice 1 sorted wath the help of sortex machines which rejects

the rive on the basis of their color. The sorted nce 18 grded based on their Tength and

packed tor dispitch

6“; ; PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On 1KM radius of a rice-milt M/s K. M. Agro Tech Pnvate Limited

*
A sehematic process low diagram of parhoiling nee production is given in iigare 4.9.
Lifting by BE
Paddy tn Paddy Uploading Storage in Silo
Water + Soaking  » Water Soaking Paddy Storage in Tanks Paddy Pre Cleaning

,‘ Lifting by BE
Dried pre-Lreated paddy

Steaming 12 min, ) Mechanical Drying

Final Cleaming in
Pre-treated Paddy paddy cleaners

¥
Removed Moisture

» ¥
- De-hissking De-stoning Removed Impurity

Cleaned Paddy
Paddy

L
Stones
Husk / Rire Separation
m Color Sorting Langth Grade:
Polished Rice Sorted Rice Graded Ricg
Dispatch
o

Fig: 4.9 - PROCESS FLOW DIAGRAM OF PARBOILING RICE I'R % 110N

4.2 Pridduction Process in Boek from Fly Ash: \({, N

4.2.1 Ranw Material N i

6;4* ] PREPARED 8Y: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

2200, Fiv Ashy
I mapority of the raw material used to make {1y ash bricks is fy ush. Thus, it ha substantial
control over the fina] product’s sttributes. Since the ash 1s not plastie, one needs o add a binder,
such as Portland cement or plastic clay. The amount of fly ash varies fram 60 1o R0%. When
pround or powered coal is used as boiler fuel in thermal power plants, a fine residue known
a5ty nsh i produced. 1t cimn be used as a bidding maternial i avanety af wiys. The nation’s
thermal power plants discard o lot of fly ssh. which might be used to partially replace cement

but 13 mstewd thrown away

4212 Lune
The most signiticant component that combines with silica, abumina, and other ingredients
foumd i fly ush to make the binder under hydrathermal conditions s lone with a high cateium
content. Burnt lime, on the other hand, is not preferred sinee 1 stains casily, The size of the

lime particles should be such that they coal the mix's grvns and ure evenly distributed.
) ik

420130 Giypsume

his too 1s an mdustrial waste. This 1s avaitable it Fertilizer Plams as woindustrial wastes,

42 14 Sand !/ Crusher Dust:
Sand is nsed o somewhat strengthen bricks and act ns un cconotmzer. Sand 15 purchused

nearhy. Samd cin also be successtully substituted with crusher dust,

427 Precess of Manutactunog

< s
@ , Uement, Liypsum

Wooad

The Process ol manutacture is simple and suitable to start. Amix ol Fl

and Sand?/Crusher Duost are autematically weigh butched in o hatehing

4721 Loading of Riw materinls-

w’ I PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT, LTD.
Proe.ane
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On KM radius of a rice-mill M/s K, M. Agro Tech Private Linited

Mint Loader Loads matenals inte Batching plant

4222 Autamatic Batching
Fhe Raw mateeisls are nutomatically weighesd as per the preset weights by means of Load cells
and s control cirewt. Cement, if it s availuble i Bulk, then silo amd serew controller isused
1o autp weight. Othenwise, the batching s programmed s per | bag of cement

42273 Mixing -
From the batching plant the mixture hepper pulls the materials and then the mix is blended
homopenously and inbmately in @ senn wet fornn ina Twin shalt mixtore. The Water 1s
autematically idded as per ime set. The TWIN SHAFT mixture ensures that a pertect nux s
dong in the shonest possible time.

1224 Carrying 1o Brack mnchine -
Fhe mix s carried to the casting machine by means ol convever helt

4205 Automatic Brack Making-
Ihere s a senes ol operations which is achieved by mwtomatic PLOC systean. Pallet s publed
mto the Machine, The mixc is then colleeted and fed into the machine moudds. There 15 a0
boggy which umtormly spresds the materials in the modlds. Automatic ’LC controlled
Vibratton and hvdraulic pressure 1s given for n while and bricks are cast on the pallets. The
dual application ol Pressure and vibration (in a patent pending micro-sequence
cnsures perfect compacton with best quality ol bricks.

422600 Automalic Stacking -
The pallets along wath the [reshly cast bricks are rolled ona roller plat l'uﬂl\jft\

~
Ihe Pallet stucker stacks the pallets along with the bricks automatically }tﬁ}e\
ﬁwf = PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On | KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

42207 Forkhil shilting

Fhe Final stack of 5 10 10 pallets and bricks are hfted with o Fork Lifter and carned 1o the

drying hay/roam tor 24 Hours lor imtial setting,

4228 Curninp -
Soon atter the initial seting, the Blocks! Bricks are stacked Loy curing in layers. The layers
are stucked in o way (o enable water and air to go all nround, 1o ensure proper cunng il
drying. The cuning process continued for 7 days. The blocks are allowed 1o normally dry tor
i day. Now they are ready for dispatch. Alternativety, the blacks/bricks can be steam cored for
R hours or mist cored for 24 hours immediately ufter production and made ready for dispatch
immcdiately

4220 Iispateh -

The cured bricks can be dispatched to the market,
Following Process Flow Diagram represents the manutacturing process ol the fly ash based

brick plant

dﬁﬂ . PREPARED BY: RSP GREEN DEYELOPMENT AND LABORATORIES PVT. LTD.
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Fly-ash

Storage

—

Grinding &
Mixing

Lime Storage

Water Storage

Z

Stain & Other
Chemical

c—

Pressing in
Moulding
Machine

—

Removal &
Stacking for
curing/autoclavin

Y P

Curing
/Autoclaving

Coaling

Storing

PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

Chapter -X
Potential Emission from the Industrial Unit

S Fuviconmental Pollution Prospect of Rice Mill:
S Fugetive Emissions (rom Rice Mills
5111 Sources of Fugitive Emissions in Rice Mills

In rice mills Tugitive emissions are generated front vanous sceetions dunng handling of paddy,
cleanimg & milling ot paddy: handling and storape of busk and handling, storage and disposal
of boiler ash due to various activities in the mills. A brief deseription of sources of fugitive

crmssions are given helow
S 112 Fugtive Emisston during handling of Paddy from Unloading 10 Sito.

o Dunng Unloading of paddy (culting open the Gunny bags amd relensing Paddy )

o Atdiflerent stages of lifting and discharging of paddy nce through bucket elevator

o Transfer points (helt to belt; belt to clevator: elevator o silo)

e Storge Bins (emissions from top of Silo, as Paddy s discharged by Bucket Elevator)

s Locutions of free fall of paddy (tine dust getling nirhorne due o free fatl)

ST Fugsbive Emission during Cleamitig ol paddy
s During pre-cleaning {mostly in Rotury Deums- fines separated due to movement and frec
full of Paddy}
e During paddy cleaning in paddy cleaner/ vibrating screen (due to ngorous movement ol

paddy, fines ure penerated}

= De-stoner mnchines (ines gel extrucled)

o lanal cleanimg in Paddy cleanees {fines are extracted vut}.

4
v

1Y
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Environment Impact Study
On KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

Fig 5.2(4) - Bucket

: e S by Convever
Elevaio Fre $.2rb) Conveye

[ olgd 3-Baddy Cleaner | Fig 5 S-Vibstory Scrovi

1 the above diagrams are indicative for a parboiling rice mill as given in Central Pollusion Conirol
Roard Report

S04 fFupitive Emissions duning Milling of paddy

At different stages of liRing and discharging of paddy /rice theough bucket elevator (lines

pet airbome due to movement, tall of Paddyy Riced

«  Puring de-huskmg of paddy i Hublers (fines ure generated due o breaking of I%
RY4 S

e At Aspirators used for husk removal (fines ure extrcied) KJ\‘\ A A *‘ 2
; e omt . AN
o During polishing ol rice (fines are generated duc to polishing) /i\\} ‘/d@ \;
hEEA, s
e Durning gruding of rice in rice grader (fines carpsed along with nice) ad )

as‘
")
N
NG

Q_F..H:..r-'-

-
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Environment Impact Study

On FKM radius of a rice-mill M/s K. M. Agro Tech Private Limited

_ : r . s —
\_ Fig S0t omever ] 1 Fig 5.7-De-huskers J

A

Fig S.9-Aspimton

‘ Fig 5 8-Polishers & Graders }

i the aburve diagrams are indicative for a parboiling rice mill as given in Central Puolly ‘ﬁr:‘-{hﬂr}ﬂq\
.’/ :,/"_ * by
: A, &

v 1('

Roard Report PAY; \
. o 4 AN
?3 5
S 115 Fugaitive Emissions from Hondling & Storage of Rice Husk: i E‘!S ':)J
WA Y . iy
—_— . . . N S (.}/
e During conveying of Rice Jusk from milling section to husk storage”ghed™ __\/
¥
(Unseparated fines are blown along with Husk) g * 14 0;\;52;

e At Rice Husk Storage area (Hines get srbome due to wind currents)

» During Conveving and Hundling of Rice |Husk o Botler Section (fines contatned

Qh‘ = L

Page 21 of 58
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Environment Impact Study
On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

in the dry husk, get sirborne during transport/ conveying & free fall of Husk

Al the ubove diaprams are indicative for a parboiing rice mitl as given in Central Pothution Comtrol
Board Report

51.1.6. Fugitive Emissions of Fly Ash in the Boiler Section:
o Through leakages 10 the ductsNanges Fromn boiler (o stack (lines escape to atmosphere
s Full of coarser Boiter Fly Ash from Stack (coarser Fly Ash particles fall on ground in the
vicinily of Stack)

o From temporary Ash Storage (lugitive enmissions due 10 wind blowing of Flv Ash

d PREPARED BY: RSP GREEN DEVELOPMENT AND t ABORATORIES PVT. LTD.
=
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\
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Environment Impact Study
On | KM radius of a rice-mill M/s K. M. Agro Tech Privite Limited

temporarity stored at sile)

’ Fig & 11-Boker iecticoe and avh generalio j

e

tig % 12Ty ath deoonuted o0 geourdd near Deodei

3eCThan due 1o Fugittve Eimisseoong !

A the above diagrams are indicative for u parboiling rice mill as given in Cemteal Pollution

Comtrol Bourd Report

ﬁ PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On 1KM radius of a rice-mitl M/s K. M. Agro Tech Private Eimited

SELT Fugitive Emisstons [rom temporary Ash Storage and Dispasal arcas:

o Boiler ash convevanee from boiler g trolley (carrvover of Fines dunng convevanee, free fall
ut’ Asl)

e From open temparary ash storage area {fines get mrborne duc to wind currents)

e  [rum uwncovered and unprotected disposal sites (as the moisture dries awiay, or 1op-soil layer

pets removed, tines in the dry Ash get airborne due to wind currents)

65" ' PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD.
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On KM radius ol a rice-mill M/s K. M. Agro Tech Private Limited

Fie 4 -Fugtive Eotissions fiom Boler
Ash emporary storage area

. ok NS SR TR L = ol . ok
Fre 5 B Re-entmmiment of boder asl pacticdes fromamprotected dev disposal sites

] o

6 ‘ PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

Fugitive Dust

Paddy in bags Paddy Uploading Lifting by BE and discharge in silos
Unexpected fines
L

Water Soaking (B-10 Lifting and discharge to
Water * hrs. ) paddy storage Paddy Pre Cleaner

silodtanks

Hot Air

Stream Steaming (2 min.) Mechanicat Drying ‘« |
v
|
Rice Husk

> De-hsking De-stoning

Cleaned Paddy

Paddy v
Stones
Husk / Rice Separation » Husk
De-husked Rice sl
|
r
Potishing Colar Serting
Polished Rice Sorted Rice
Dispatch «
s
Ny
Image 5,15 Typical Sources of Fugtive emissions in Rice M ’.',‘!,'1;‘.‘ 3
1z
o
N
e
&
6‘_‘5:1 PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On 1KM radius of a nee-mill Més K. M. Agro Tech Private Limited

Table 5.1: Pypical Sources of Fugitive emissions i Rice Mills

I

I SECTIONS

CUNLOADING
| SECTIONS

CLEANING
SECTION

MILLING
SECTHON

RICT HUSK
HANDLING &
 STOR AGTE
BOILER
SECTION

" ASH
STORAGH
AND
DISPOSAL
SITE

SOURCES OF FUGITIVIE
DUST EMISSTONS

a) Maddy Unloadie
b Bucket l;'lr:\'at_nr
c) Transfer points
e  Beltw beh
o Belt to elovator
e Plevator tosile
) Paddy storage Bins
¢y Locations of free fall of
Paddy
) PPre- Cleaner machipe
o) Vibrutory screen
hy De-stoner
1) Paddy cleaner
1) Bucket Flevator
k) Hullery PDe-huskers
I Paddy Separator/
Aspirator
m) Pelishers
n} Grader
o} Convevers

) Leakapes trom ducts and
flanges from baaler Lo
stack

ry Ash Conveyers

1 Ash loading and
unloading

u) Linprotected Ash
disposal sitc

TYPILOF FUGITIVI-
EMISSIONS

I'-__ll_}_;lli\'c Dust
Fugitive Dust

¥ uglli_\'c Pust

Fine Dust
Fine Dust

Unextracted Fines
Fine Dust
Unextracted fines
Fane Pust
Fine [Tust
Rice husk fines gencruted
Fine Duost

" Rice Bran Dust
Fugiive Dust
Fine Dust, Rwe Husk
Fine Dust, Rece §lusk

Fly ash

Fly Ash
EyAsh
Fly Ash

473
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Environment Impact Study
On LKM radius of a rice-mill M/s K. M. Agro Tech Private Limited

S 1.2 Water Pollutant discharge from Rice Mills
Rive mifl wastewater (RME) van cause serious environmental pollution due o 1H]

high levels uf organic and inorganic substances. including:

o Suspended and dissolved organic matier: This inchides soak water trom the parbail
process, which can putsely pver time,

e Particolate impurities: These include linely divided vrganic and 1norpanic madler, as
well us coloured compounds.

o Chemicals: These include pesticides. lignin, phenol, and pgment

e Sulphur-containing molecudes: These cause the eftiuent to have an unpleastal odonr

52 Environmental Pollution Prospect of Fly Ash hased Brink Making industry:

S22, Fugitive Emission problem of Fly Ashe

Fugitive emissions are wie pollutunts that are not released from a point source, such
as u stack, Thev can include dust from coal and ash steckpiles, entranpnent of

poltutants during materia! handling, and leaks from valves and flanges.

Fugitive emissions lrom fly ash are a signficant air pollution issue. especally tor
source aperators that handle granular materials ke coal, fy ash. or imestone,
Quamifying lugitive emissions is important for air permitting purpascs, sl can be
done using published emission tactors.
Some studies have investipated lugitive (v ash emission factons (BEFsk

s One study found that the ratio of PMas o PMgin fugitive tly ash plumes wis 9%

which 1s similar 10 the 10%% ratio in APP-42 toamulations,

> A
\d’/ - - Q_
”wu " PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD. V. ﬁ/ & . ___.d-r-"‘E .;Q?‘
L =2 i JEVR ;
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Environment Impact Study
On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

5272 livdrological Leaching of Flv Ash:

Key potential hydrological impact is the eollection of contaminants by water as il percolates
through or over a material, The use of leachant tests are conducted to analyze the solubility
of Fly Ash Studics shown that leachaic is highly varinhle as a result of type of conl and
plant process. It has been proved leachability of certain elements deceeased as the materinl
aged. The pH levels of Fly Ash encourages leaching of trace metals although it hay been

towand that high pli levels favours feaching of arsenie

It has heen also reported that relative concentrations of clements leached in comparison

with amount available from ash sluice water of various pH levels namely: TV
ZaBMRYA4
Alkaline: Se=B-Cr-Ni-Cu-Bu>As-Zn>Al /- e e 5 Fb‘
e £ .m \
Neutral: B=Cd=As=Sc=/n>Ni=Mn=-Cu>Ba J'r/cf / = \( C)
= -
Acidic: B=Zo-Ca=F=Na>Mg,Co-Ni.Sr>Be=Cu,Ph A LS, Fe K ".\CQ’ e gﬂ’
\ eyt W)
NI, Sy
Assenic is found in al pH levels of Fly Ash but is in the non-toxic form, 'h\q\ﬁfclg‘lfg,u_l'_/ﬁ&f/"
. ‘4

T, ’l
Cuncern to toxicity were evident but they are within the statutory limits although ithas beer® |

stated tha the results does not mean that Fly Ash does not have any toxic effects.

Number of studies has addressed the leaching ot Fly Ash residue and what impact it has on
the environment, Eavicohmental changes as a result of pollution formed through energy
production and use. affect soil pH, structure fentility and microbial communities. Soils
hecame relative steride 10 all but resistant pucrobwal life forms, Microorganisms are able (o
degrade pollutanis in soil leading to in-situ rehabilitation of pollutant suils. Fly Ash consists
of fine, pawdery panticles thiat are spherical in shape and is mostly glashy {amormphious) in
mure. Bitummous coat Fly Ash are silica, aluminag, iron oxide and calcium with various
umuunts of carbon, Fly Ash is alkaline product of Tossil tuel power generted stations, 1t
has pH of approximately 11.5 when lresh and due to weathenng, pl reduces and stabilizes

1o pH value of abon §.5

Heavy metals in Fly Ash can exhibit & broad range of toxic cifects o humany, terrestrial

and aquatic life and plants (Avamda, 2012), Most of the clements in Fly Ash oceur ay

PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.
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Environment Impact Study
On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

silicates, axides, sulphates and alumino-siheates. These elements cannot be broken down
or destroved in the environment. but they can change form Avands, 2012). Fly Ash releases
larpe quantities of heavy metals into the tocalized area and the heavy metals can also enter
the squatic environment and, therefore, lead 1o a steady background kevel in auatic
cvironment. Same of the Fhv Ashes have been analyzed for detectable concentration o€ all
toxic and potentindly toxic clements, The clements inchuled heavy metals such ax Arsenic
{As), Antimony {Sb}, Cadmivm (Cd), Chromaum (Cr) and Lead (Ph) which are harmful 10
health in cxcessive amounts, In onder to understand some of these clements, another
comparison must be conducted to show the impact of these elements on the environment,
if anv. Fly Ash goces theough to a long-term disselution, the neutralization capacits of Fly
Ash 1s extended, allering o liming potential that lasts longer and 15 less dramatic than
agricuttural liming. This slow ransmission of pH change atlows lor adaptation ol the

microbial communities and plants within the polluted soils,

Table 5.2:X-Ray spectrometry tests report on typical Class F Fly Ash {Ash Resources, 2012):

arameter Ranpes (Parts per
billion)
Ay 0
Ba 1502
HBr 2
Ce 235
Co )]
Cr 190
Cs R
Cu 49
Ga [ 50
G .Y
nr | 13
b 54
Lo 132
Muo i 4.5
Nb 41
Nd 100

PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT, LTD.
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¥ On 1KM radius of a fce-mifl M/s K. M. Agro Tech Private Limited
Ni 40
b hL!
b 53
Sc R
sm 25
Sr 1474
Ta i 1.8
I'h 4.5
Li i <3
u e |
v 120 LARRYA
W t 4.6 7 C}/"
Y 82 !;/ S
Ybh . 6.8 ‘f; T o ;
Zn 49 \m\
YA v 376 \\\%ﬁ N of';‘; {5-;.

e

‘ A ~ e
Fable $.3° Maximum allowable inorganics accepted in drinking water (Bicki 1993y ©
\

A
.\_
b Y

Q_ﬁ":-n

Materist | Fly AshResults | Maximum Possible effects of
(Parts per billion) | Acceptable Level higher level
! (Party per billion) |
As 20 50 Lung Cuncer
Kidney Damage
Ha 1502 1N Hear Damage
Cr o [ s | Laver, Kidney
Damige
Pb 3 | M) Brasn Damape
: S¢ 28 1) Girowth lnhibitien
. Cu 49 49 Metallic taste, blue
i green sirams on
! | Nixtures
1 /n 49 ' N.A Metallie taste
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On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

Chapter -6
Required Environment Management Facilities at Site
6.1 Vacslities required for the Rice Mill Plant:

o 1.1 Fugitive Imission Control System

In order to improve the work cnvironment and control the fugitive emissions fromn various
seetions {i.c. Unloading, Pre-Cleaning, mitling, Botler ete.) most af the rice millshave
employed various dust extraction cum control systems us discussed below. As thisis o
small-scale rice mill following Fugitive dust extmetion system are required Tor the rice

malling units:
6.1.1.1. Unloading and Conveying Section

Nu such dust extraction svstems are present in many small mills,
6.1.1.2. Puddy cleaning Section

Generally, employ an D Fan for extraction of Dust trom vanous equipment.
Typically, several flexible pipe connections are taken from the main pipe cenng
the 11 Fan. The extracted wir is passed through a Cyclone, where coarse panticles

are collected. und the fines are discharged through a Stack placed above Cyelone.
0.1.1.3. Paddy clesning Seehion

Most of the Small Mills have fexible Suction Ducts for extraction of Pust, Rice
Husk fines and Rice Rran. For separation and collection of tines generally Cvelones

are instatled),

ARE Bailer Scechion

7

L
£ CALC

’

-

Ash generated in Fumnace is manually taken out in pits.

W Ty
[ YOS PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT.LTD. .~ O 7
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On 1KM radius of o rice-mill M/s K. M. Agro ‘Tech Private Linited

6b.1.5,

t. 1.2 Industrial EfMuent Trealment System

...

Environment Impact Stuay

Ash Handling and Disposal Site

Many medium and large mills spray water in the bailer ash handling sections 1o suppress
the flv ash. Ash is loaded and conveved to open Landfidls in wet form in order to cositrol
fugitive emissions und is also covered with a fine layer of soil at the disposal site tor the

SAME PUPOSC,

The Environment (Protection) Act of India, 1986, requares every rice mill to have an
FiMuent Freatment Plant (E1P) that includes a biological treatment process. Rice mill
effluent conins high levels of organic matter, phosphate, chemical axygen demand
(CODY. snd bivlogical oxygen demand (BOD). which can pollule water and suil aod be
harmful 10 humaos, Treating rice mill eflluent is exsential w0 make it suitable for

discharge into surtace water or on land,

Rice mill efMuent treatment typically mvolves two stuges:

s Preliminary or pretreatment

Remuves lunge solid materials that could damage or clog plant equipment, such as

hy-passing wastewater through bar screens,

o Primary trealment
Removes aboul 60-70% of sohid materials and 0% of BOD using physical or
physicochemical processes.
Some  other  treatment medels  that  have  been swecessfully used include
Congulbation/flocculation, Bioremediation, Treatment by hioreactor, I'hylnn:rn_r.:diutim],\

and Chemical treatement,

PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVYT. LTD.
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On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

Chapter -7
Potential Health Impact of Fly Ash Fugitive Emission
Fly ush poses significant health threats because of the toxic metal’s presénce, such as arsenic. mereury.
cheomium (including the highly toxic and carcinogenie chramium Vi), lead, umniom, selenium,
mulybdenum. antimony, nickel, boron, cadmium, thatlium, cobalt, copper, mangancse, strontium,
thorium, vanadium and others. lronically. even the air pollution control measures like electrostnic
precipiators and baghouse filters become more cticetive at trapping {1y ash and decreasimg the
producers air poltution, the waste being dumped into coal ash waste streams is becoming more s,
flv ash is best known for poliuting our drinking water, lukes, rivers and sireams, and the threat it
poses when dumped into large carthen dams that can and do break, causing catastropbic spills and
leuks. In February 2014, just days after the U.S, Environmental Protection Agency {(-PAY announced
a deadline for tinalizing federal coal ash regulations, an underground pipe beneath a cout ash pond in
Narth Caroling ruptured. sending 82,080 1ons of coal ash into the Dan River. ln December 2008, o
massive coal ash pond a1 the Tennessee Valley Authorty’s Kingston Fossil Plant in Flarrinun,
Tennessee, burst, seading mare thun 1 hillion gallons of coal ush studge scroxs 300 seres. destroying
and damaging 40 nearby homes and polluting miles of two nearby rivers. These are two examples of
more than 200 documented instances of coal ash contaminaling nearby waters across the coutry

When disposed of. coal ash dust is cmitted into the air by loading and unkuading, transport and wind.

Once in the air, it can migrate off=site as fugitive dust. As a result, workers and nearby rcsu:?wﬂ!:

be expused 1o significant amounts of coarse particulate matter (PM I and fine pamcu @b;——
{PM2.5).

7.1, Exposure to small particle pollution: ' (

particles are inhaled into the deepest part of the lungs whene they trigger inllanunation and
immunological reactions. Some particles gain access 1o the systemic circulation and travel to

distunce vegans where they produce heart or lung discase, while others may enter the brain directly
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vid the nerves in the nose. The discase- causing potential of small particles, particularly those less
than 2.5 micrometers in their nero- dynamic divmeter (PM2.5). bas led the EPA 1o include them
amony the six criteria pollutants under the Clesn Air Act, which requires nutional air quality
standnrds for cerinin pollutants that cause adverse health ampacts, including PM2I.5.7 As
epidemiological research becomes more sophisticated duc to improved teehniques tor monitoring
air quality and advances in statistical and population sampling methods. it seems iikelv that there
is s level at which PM2.5 is assuredly fiee from causing adverse health eftects, This principle
became clear in o studyv of S| metropolitan arens published in the New England Joumnal of
Medicine, the world’s leading peer-reviewed medical jounal. The investigators who wroie this
paper retricved PM2.5 and mortality data from the late 19705 and carly 19805 and compared 1t to
data obtained gbout two deeades tater, Uniformiy, these analyses showed important increases in
health benetits as the PM2.5 concentrations fell. For example. m the Bullalo, New York,
metropalitan area, a reduction ol 13 micrograms per cubic meter of wir was associaled with a three-
1 four-veur incrense in fife expectancy. Many other studics published in leading peer-reviewed
medical joumals have shawn similar results—higher particulate concentrations are associated with
higher mortality rates. These studies tink coal-derived particulates, including those from Ry ush to

the Tour keading causes of death in the LS : heant disease, cancer, respirntory diseases und stroke.

In auddition, preliminary data may Jead 10 adding Alzheimer's disease and '1vpe 11 diabetes mellits
ta this list. One study from the Women's Health Initiative is particulaely insteuctive and imponant
for several neasons. For one, it is big: more thun 64,00 post-menopausal women participated. It
was alsir done prospectively, e, at the time the women entered the study they were judged to be
free {from cardiovascular disease ond were then folfowed for an average of about seven years. Thus,
the occurrence of endpoints, including strake, hean anack and the necd for coronary artery bypass
surgery, could be determined with great accuracy. The study showed that for a ten microgram per
cubic meter increase in the concentration of PM2.5, there was a 24 percent merease in

ol the discases,

Il'n". ol
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Wherens inttiz) studies examined long-term exposures to particulutes, advances in statisticad
methods have made it possible to relate even bricl increascs in the concentration of PM2.5 10
transient increases in e risk Tor stroke, fatal heart chythms and vut-ot-hospital cardiac arrest.
Mus 15 made possible because increasing numbers of patients with hean disease have
implanted cardiac defibrillators that can detect a potentially faal heart rhythm and deliver o
strong shuck 1o the heant o restore a lifesaving normal rhythm. The pamful shock causes
patients to go to the hospital emergency room, where technicians can “talk™ s the defibrllator
using radio signals and retrieve the exact heart thythm and the time at which the device wen
of 1. Investigators then compare this time and rhythm data 10 additional data from air pallution
manitoring sites near the paticnt in order to relate the two scemingly separate data sels, joined
by a common time. Times and pollutant tevels chosen when the device did not fire ol serve
as cantrols, Although buming coal 15 net the biggest source of PM2.S, improvements in
analvtical techniques have made it possible to point the tinger a1 coal with increasing
contidence. Initially it was only pussible o measure and identify the source of relatively laege
particulates. Subsequent improvements then madde it possible to segregate particles in terms
of size. Recently, investigators have applied statistical techniques coupled with advances in
analvtical chemistry to clearly identify the source of particles. Thase with large amounts of
silicon dioxide, the principal com- panent of sand, arise from the earth’s crust; particles with
lead come frem motor vehicles; and particles marked with sclenium result from burning coal.
Source-gpecific analytical techniques then showed that the selenium-containing particles were
the most damaging to health—that is, the particles that arose from coal,

While inhalation of ceal ash fine particle potlution poscs the greaest threat 1o human healih
from fugitive cond ash dust, the composition of the coal ash dust poses additional inhalation

elfects as well,

PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD.
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Hurmful effects of silica exposure via inhalation of 1y ash:8007

e composition of fly ash dust can vary considerably depeading on the coal that was bumed.
but alf fly ash contains significant amounts af silica, in buth crystalline and mmorphous form K
Respirable crystalline silica in fly ash can lcdge in the lungs and cause sihcoxis, or scarning ol
the lung tissue, which can result in a disabling and sometimes fatal tung discase. Chronic
silicosis can occur afler many years of mild overexposure to silicn. While the damage may at
first go undetected, irreversible damage can occur to the lungs from chronic eapusure,

Such exposure can result in fever, shortness of breath, loss of appetite and cyanosis (blue skin),
In addition, the International Agency for Rescarch on Cancer (1ARC) has determined that
silica causes lung cancer in humans, and the National Toxicology Progrem (NTP) and National
Institute lor Occupational Safety and Health (NIOSH) have also classificd sflica as a2 human

CUrcInOgen.

Harmiul exposure to excessive radioactivity:

Fugitive fly ash dust also contains rdioactive metals.9 While cach coal seam will have
difterent levels of radioactive metals attached o the carbon, all coals bave at least some levels
of maturally occurring radivactive materials, including uraniun, thorium, potassium und theie
mdinactive decay products including mdium. Buming coal concentrates the radionuclides
approximately three to ton times the levels found i the initial cond scams. The radioactive
metals sty with the fly ash when the carbon is bumed of1. 11 these dusts are inhabed. they can
trunsport radioactive metals into a person’s lungs. The mdioactive melals will undergo
radivactive decay and the resulting water-soluble radium can be transported to a person’s
hones where it will replace cabcium, It will also undergo further decay 1o rmdon gas, the second
leading causc of lung cancer aficr 1obacco smoke in the Uinited States. Radon gas is generated

trom the decay of radium, Being heavier than atr, it tends ta lay in pockets in low-lying arcas

unless mixed with air ot camried away by wind. In additon. the dust does it lmv%%
mhated 10 be dangerous, Dust can contaminate surface water supplies where ll'bp'/Q}(\tP‘ A x 5\2\
~ |
radium can contaminate drinking water and be ingested by humans or other :rpct:np(.‘y‘/ “%’ N o) A
-

=
-
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7.4 larm{ul cxposure to mercury via iy ash:

Mercury is of particular concern due 1o its high toxicity ami i accumulstion in fly ush and
gventually into the fly ash waste stream. Implementation of the tederal Clean Air Mercury
Rule will significantly increase the mercury content in ily ash because the mercury capture
required by the rule will result in more mercury ending up in the solid waste created by coal
burning. Accanding 10 EIPA testing of Ny ash at plas that had mercury controls, the mercury
in ash increased by a median lactor of 8.5, and in onc case, by a factor of 70.12 At the same
time. other contaminants in fly ash such as arsenic and selenium also increased. concurrently

elevating the risk to human health vis inhalasion of fugitive dust.

1.5 Harmiul exposure o hyvdrogen sulfide vin fly ash

Hydrogen sulfide is o Mummable, colorless gas with the charscteristic odor of rtten eggs,
Hydrogen sultide is released primarily as a gas und spreads in the air. Beeause of the high
sulfur tevel in ity ash. hvdrogen sulfide is often released at ly ash ladtills and impoundments.
Communities near dumps or coad plants and workers at these facilities may be exposed 1o
hydrogen sullide by breathing contaminated air. Exposure to low concentrtions of hydrogen
sulfide mav cause nausea and irvitation 1o the eves, nasc or throat.13 It may also cause
dilficulty in breathing for some asthmatics. Children are sometimes exposed to more hydrogen
sulfide than adults because hydrogen sulfide is heavier than air and children wre shorter than
adults, The sulfurous stench from fly ash dumps can also sipoificantly degrade the quality of

hife of com- munities near disposal sites.
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Following image represents the summary of health effects caused by lugitive crmission,
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Table 7.1: Summary of Fly Ash Toxicity
Toxicity from Fly Ash Storage:
In 2009, the EPA documented the health threat (rom toxic dust near {1y ash storage in its dratt
screening risk assessment, Inhalation of Fugitive Dust: A Sereening Assessment of the Risks
Posed by Coal Combustion Waste Lardlills, The purpose of this screening assessment was to

determine whether the National Ambient Air Quality Standards (NAAQS) could be violated
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through dry handling of fly ash. and it so. what management options might be needed te reduce
the health risk. Indeed, the EPA lound that “there is not only o possibility. but a strong likelihood
that dry-handling would fead 1o the NAAQS being exceeded absent fugitive dust controds. The
EPA concluded that only daily controls daily cover) can definitively prevent unhealthy releases
of particulates. HHowever, a critique of the EPA’s screening assessinent found that it considerably
under- estimated the risk to human health from wxie dust. The EPA considered only ane source
of fugitive dust emissions from Ny ash—wind ¢rosion—and failed W assess the substntinl
emissions that oceur during unloading and gruding of the ash, as well as from trucks traveling
on the deposited waste at the landfill.22 In addition to toaic dust from fly ash, communities nenr
wasle disposal opemtions are exposed o carcinagenic diesel particulate emissions from trucks,
on-sitc landfill cquipmenl and dicsel-powered pumps and gencrators. ['o compound the problem.
high background levels of particulate matter from nearby cquipment may increase the potential
for fugitive dust from Hy ash to cause significant human bealth problems. [T the EPA had wken
sl of these fuctors into account, it would have found even gremer nisks to communitics living

near Ny ash dumps.

PREPARED 8Y: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD.

Page 40 of 58

486



® 487

Environment Impact Study
On 1KM radius of a rice-mifl M/s K. M. Agro Tech Private Limited

Chapter -8

Environmental Assessment Planning and Execution

A comprehensive environmental assessment survey was planned 1o unlerstand the local air and
water environment und the field impact of the emission and discharge on the local micro-

environment. Sample collection planning was configured based on following attributes:

1 The core zone (within 1 Km. radius) was considered for primary sample collection anl

analysis for the air and water environment.

Ed

Sampling sites were selected based on grid distribution of core sone and representalive
point identification.
3. Stratitied sampling approach was underntaken.

4. Nature of surface water sample collected were composite,

5, High Volume Sampler was used for air qualily assessment. /-' \Q & A \
Vo A
Based un above considertions following sites were selected: /;i\/:g’-,\\’lﬁ\\
Lo f = ‘5‘ b
Fablc ¥.1: Coordinate of Sampling Sites / -1: | g 6\;'
, _ e s e oo ____'L_Ql\_._ o o .ﬁ/')
~ )
EIS FIELD CO- ORnrr €5 S -
5)\ P U_ﬁﬂ‘//’

TN232R25.5° sm‘mﬁ o}_. ENTE) \$ 2%
T N23°28727.6708" E87°42°26. 604"" 7
1y ash Sample Colection dite e

|
Ambient Testing Machine Instatlation Site

| N23928'27.6708" E87°4226,604° |
N23°28'25.6476" F87°4229.916*
N21° 28" 26,976 1E87° 42° 29 9484"
TN23°28722.5732" FRT42'27.2268"
N23°28'23.23" E87°42°23.17°
Ficld Arca Visit N2372R'28.60" 187°42°21.827
| N23°28'22.5732" E:87°42'27.2268"
| N23°28728.60" E87°42721.82"
R ' I N2392829.07°N E87°42'23.30°E |
| N23°2829.97°N E87°4223.30°F

S T — —

loaw To Home Survey

Soil Sample Collection Site
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8.1Water Environment

$.1.1Nature of Soarce:
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To ascertain the baseline conditions of the Surface water quality samples ol surfuce

water were collected trom 1 ocation within the project intluence zone of 100 m radius,

Water qualitics were compared with CPCB freshwaler classificalions,

Eable B.2: Designated Best Use Standards for using water

| Designated-

| Best-Use

-rl)ﬁnking Water
Sounce without
conventional
treatment but after

disinfection

Outdoor iu'-uhing
(Organized)

Drinking watcr
source after

lconventional

ftreatment and

phisinfection

{Propagation of

Wildlife and Fisheries

i
[
|
|

~ Class of

water

A

D
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Criteria

Total Califorms Organism MPN/100m shallbe

50 or less
pH hetween 6.5 and 8.5

Dissolved Oxygen 6mg/l or more Biochemical

Oxygen Demand § days 20°C 2m/l or less 550
¢

-3
Dissolved Oxygen 3mg/l or more i

\ & ar
| Ox ~imetbifels &P
Oxygen Demand § dayvs 2090 imy I\Rc!_‘;_._’ 5 & es
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Irrigation, Industrial E
“aaling Controlled

Waste disposal

Az " Drinking water surface without conventional treatment but after disinfection

B: " Outdeor bathing (organized)

C: * [Irinking water source with conventional treatment fullowed by disinfection I 7

Propagation of wild life, fisheries

¥ trigation, industrial, cooling, controlied waste disposal

8.1.1.0bjectives:

The objectives of the study are as follows: -

i, To find out the extent of the problem that the local residents are facing,

ii.  T'o tind out the monctary cost of the environmental damage caused by the rice mills

of the region.

8.1.2.Surface Water sampling description

{ahle 8. 4: Site of Surfuce Water Sampling Cuollection

p!i hetween 6.0 1o 8.5

Electrical Conductivity at 25°C micro mhosfem
Max.2258)

Sodium absorption Ratio Max. 20 |

Boron Mux. 2mp/l J

' &um[ﬁ: [ location

Nao.

"Near KM. Rice
Mill,

! Village-

Gaopinathbati,

Pr.O- Gonna

Dwariapur,

P.S - Ausgram, Pin-

713128, Purba

Burdhamuan, West

Bengal

TOLSIMR/
W/24-
25/%6
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| Distunce

170.06 K.M.
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Some photographs of surface water sample collection lrom ncarby water bodies are
presented below:

“,’\: [rveariapar P, West Hesga
B TPEL R, Dhavariepan IOWest Bengal Y100, Inden
4 .‘-f-" Lat N 200 DY ke oo BRS040 G0 o’
i )

{ '.‘-L‘ Sarle ¢ Engtugen] By HEP Tean

cogle Ll ©

Imape 8.1: Surfiace Water sampling
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Trwartapnir @ West Dengal
FIFE LR, Dwarnagtar B, Wins Bongral 713108, [ndes
A Lot N XD a gilsT Long K 47T 40 20506"

Nare @ Eapruree Ly BRI Joum

Image 8.2: Sarface Waler sumpling

Isirtapu

PEE ik
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8.2 Air Environment
8.1.2 Nature of Source:
As Stack Sampling can’t be undertaken under this study, we have considered ambient
nir guality monitoring study-
I'able 8.4 National Ambicnt Air Quality Standards
! T Concentration in Ambicnt ' =
| Alr
i il Time | Ecologicalty
S. ; c industrial, | , ’ Mcthods of
No.  Tollutant Weighted | o identiut, | Pe0Sitive ared Measurement
. averapge | (motified by
Rural and ; . |
Other Area Central
{ Govt.) l
Ly @y (3) {4) { (5) ()
| | Annual* 50 ! 20 o Improved West
, | Sulphur Dioxide i tned
{502}, pg/m’ 24 hours** 80 KU Geake
s Ultraviole
t
| ‘ ' tiuorescen
(S S I S s i ce -
! Annual® 40 I kil} s Muodified Jacobh & |
5 | Nitrogen Dioxide Hochheiser
= (NO»), pg/m’ 24 hours** 80 &0 (
| Na‘ A
I Particulale Matter (size | Annual* | 60 o0 | .\“1%
" less than 19 1 D A
) | ! . \
) or PMy 24 hours** 100 100 2 BUCHUGORY 2
i oo &
L ! ugmt S, A (A0 -
| Purticulste Matter (size | Annual® 40 40 V SE
4 | lessthan 2.5 microns) or v/
| M3, 24 hours** 60 60 v
= Lv'mlll e B l — __.._\.‘.:,.__ G mb——hy "‘—L}/
Bhours ** 100 | 100 1o Uv\phémmcmf' e
5 Ozone (O)) pgiin I hour ** 120 180 . (:hemfhlmincsccncc
| N e | o | & Chemical method
. Annual* 0.5 | 0.5 | 1
- et .. i £ - PSS E—— — S
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s ASH / 1CP method
after sampling on

. 24 hours®® | RL 1.4 EI'M 20 or
6 | lead (Pb)tgim , equivalent filter
. paper
| e I} — XRF using
‘ N I Tetlon filter

As tugitive emission is the predominant nature of the emission PM o was considered for

analysis,

§.2.2 Objectives:
‘I'he objcctives of the study are ns follows: -

iii.  To find out the extent of the problem thut the local residents are facing through

fugitive emission.
iv.  T'o find out the monetary cost of the environsnental damage coused by the nee mills

and fly ash-bascd brick know the region.

$.2.2 Air Sumple Collection Points:
Table 8.5: Site of Ambicnt Air Quality Assessment

Sample No. Report No. | Distance | Date & Location
from the | Time of
| Factory | Sompling
QLS/MR/AZE- | QLSMR/AS23- | 0.1 Km, 10-04- Near K.M. Agroicch.Pvt.Ltd,
281022 25/CN22 2024 Village-Gopinathbati, P.O-
Gonna Dwariapur. P8
Ausgram, Pin-7 13128, Purba
Bardhaman, West Bengab—t—r |

Lat & long: "102&,&5&?\\( *}

| 87042728 e 2
X7 &g \‘6\\‘
~ 203 \O
< ( - |
l’l T <<
.\.\\cﬁ\ 5 ] O
\ ""r N far O 0 /’ . ‘;’.
AR
.
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8.2 Soil Eavironment
8.3.2  Nature of Parameter:
The soil environment baseting study covers eollection of soil samples and determining

relcvant physical and chemical propertics,

B.3.1 Ohbjectives:
The objectives of the study arc as tollows: -
i, Te find out the extent of the problem that the local residents arc facing threugh
fugitive emission.
il. 'T'o find out the monctary cost of the environmental damage caused by the rice mills

and flv ash-based brick making plant in the region.

8.3.2 Sampling Methodology
Suil sample collection was done making i pat ahout |5 inches deep and heaping the
loose soil dug oul. The loose soil 15 spread up in a circle and divided into 4 quadrants.
The vpposite guadrants are chosen and again the process is repeated till we get the
required quantumn of sample for analysis purpose. Cullection of samples was dune from

One location as shown in the following Table:
8.3.3 Sampling Point of Soil Sample;
Table 8.6: Site of Soil Quality Assessment

Sample No. Coordinates " Distance from | Date & Time of ]
the Factory Sampling

QLS/MR/S24. 23°282945"'°N & L0 KM 10.04.2
2517 R7°42°21.32"[C
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Chapter -9
Community Health Assessment Planning

Community health assessment study was conducted hased on armnging communily health camps.
A health survey plan was contigured to understand the health issues of the local vulnerable
community 1o the environmenial statutory non-campliance of the rce mill and the brick making

unit funchomng under same premises.

For Planning a health survey for a vulnerable community exposed to industrial pollution a
comprehensive approach was considered 1o accurately asscss the health impacts and identify

needs for interventions. Here's a detailed plan to guide the process:
vl Detine Objectives:

¢ Primary Objective: Assessing the health impacts of industrial pollution on the
community.

o Sccondary Objectives: Identifving the prevalence of specific health conditions,
understand the community's perception of health risks, and determine the need for

health interventions,
9.2, Community Engagement

»  Stakeholder Meetings: Engage with community leaders, local health officials, ami
representatives of the industrial facilities.
»  Fucus Groups: Conduct focus groups with community members to gather qualitative

data and undersitund their concemns and expericnces.

9.3, Study Design

undertaken.
s Sampling Method: Stratified rendom sampling was to ensure all su
the community are represemed.
e Sample Size: An appropriste sample size was calcolated based on ¢

and expected prevalence of health issues.

=
&

N
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9.6 Data Collection

4.7 Dawa Management T i\R

0.8, Datn Analysis ".‘
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. Demographic Information: Demographic information like Age, gender. occupation,
caucation, duration of residence.

e lealth Status Observation: Study of Chronic conditions (e.g., asthma, cardiovascelar
disenses). acute symptoms (C.g£.. respiratory issues), mental health

e Lpvironmental Exposure Assessment: Study of Proximity to industrial sites, 1ypes of’
pollutants, duration and frequency ol exposure.

o Health Behaviars: Smoking, alcohol consumption, diet, physical activity.

tcalthcare Access: Avaitability and utilization of healtheare services.

Conducting a pilot survey with a small subsct of the community (o refing the questionnitire

and logistics.

o Training: Extending Training Lo surveyors on the questionnaire, cthical
considerations, and cultural sensitivity.
¢ Survcy Administration: Using a combination of face-to-1ace interviews and self-

administered guestionnaires, depending on literacy levels.

. Data Entry: Usc electronic devices for real-time data entry (0 redu M

o Data Storage: Frsure data is stored securely. maintaining confide mtlt{
o0
CAN
e Descriptive Statistics: Summarizing demographic and health stotus H'ﬁ\m."z o~

o7

£
prl

o Inferentinl Statistics: 1dentifying associations hetween pollution c.\posﬁrc and h::am'll'o
owlcomes using regression models.

e Geospatial Analysis: Mapped health outcomes in relation to proximity to potlution
SOUCS.
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Environment Impact Study
On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

9.9 Reporing and Disscmination

s Community Feedback: Presenting findings to the community in uccessible formats,
such as town hall mectings and pamphlets,
s Palicy Recommendations: Providing recommendations to local authoritics and

stakeholders for mitigation measures and health interventions.
9_10. Ethical Considerations

o Informed Consent: Fansure all participants provide infirmed consent.
»  Right to Withdraw: Inform participants of their right to withdmw from the siudy at

any time,

dwsﬂr- PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PVT. LTD.

Page 51 of 58




@ 498

Environment Impact Study
On 1KM radius of a dce-milt M/s K. M. Agro Tech Private Limited

Chapter -10
Environmental Sample Analysis Results

10.1. Sarface Water Results

Table 11.1: Result of Surtace Water Quality

— —

|’ | " Limit as per CPCB |
| for discharge of
5. | Parameter TESTMETHOD | Result - clfluents
{ Inland T .
. ' % Public
| Surface Sewers
£En l _ Water | T |
APHA 24 Edition- 55w
LD
l. pH at 25 C 2023, 4500 H+ | 648 | 5.5 9.0 0.0
. S i | fi i o —
, Tawl Suspended APHA 24" Edition- |
9 7
o Solid in mp/1 2023, 2540 D 2 | 100 e
¢ R ! 1
Chemical Oxygen , R |
| 3. Pemand APUA 24% Edition- | g0 | o4 = E
e . 2021, 52208
| (as COD)mg1 !
' Biochemical Oxygen 5 -
B 2 $3-1995, |
4| Demand (s pony | 153025 (Partds)-1993, 1y, 30 350
RA:20149 f
B mgz_'l__
Y —
5. | Uil & Grease in mg/l AP',,':)‘,?’ ; 5‘;‘3‘”‘ 77 | 10 20
| AN AN PR PAL & I %:ﬁ
10.2. Ambicnt Air Quality Resulis
Table 11.2: Result of Ambient Aie Quality
Location: Near K.M. Agro Tech.Pvi.Lid, | GI'S Coordinate: 23"28‘25.‘%5%. no ,} &
Village- Gapinath hati, P.O-Gonna R7742°2R.026" | \'-‘\C{',\\ Qig’(? - K-
Dwariapur, P.S T DT ]
Ausgram. Pin-713128, Purba -

| Burdhoman, West Bengal | = e,
| Sampling Done by: RSP Green Pervonals | Sampling done as per: CPCH Giuidelines

& Submitted lous on 23.04.2024 | {Volume-1) -
| Date of sampling: 10.04.2024

Q%'D PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD.
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Limit as
Sl. No. Pollatants Result per Method of Test Reference
crcs
' “Particulatc matter : :
. 9373 100 15: 3182 (Pan-23) -(RA-2017
: (<10pm) in pg/m’ : 182 {Fan-23) (RA-2017)
NOTE: 1imit as per CPCR notification, New Delhi. | 8th November 2009, for Ambient
air quality.
10.3. Soll Quality Results
Table 9..3: Result of Soil Quality
FSL] -
No. Test Parameter l'est Method Result
b | pHoat25°C IS 2720 (Part 26): 1987(RA 201 1) 6.22 '
— —_— —
LZectrical
2. | Conductivity, pSfcm IS 14767 : 2000, RA 2016 192 '
fm25'C : - B
: : Soil Analysis (Soil Scicnee society | |
. runic Carbum, ‘ )
5_3_ | _Orbumc. Car }_nr a fui_f\mcricai "“ﬂ l_l_ | 0.96
;_ 4. I grgani_c Manc_r, Yo 1S 272(Part 22) 1972 RA 2015 1.66 l
Water Holding SOP Na. TPM/QISIE/SIWIIC i
capacity, % based on 49.2
) soil & Mant Analysis, C.S.Piper
Bulk Density. IS 2720 (Part -29) 1975 RA 2008 1.32
gmicm _ o )
Texture Clay Loam
7 a) Sand. % SOP No, TPM/QLS/EASMA Sanl 44
’ b} Silt. % & Plant Analysis. C.S.Piper 17
¢y Clay, % 3
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Environment Impact Study
On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

Chapter -11
Discussion on Environmental Sample Result

11.1. Surface Water Environment

|~ S

The parboiling, boiler blowdown, and paddy soaking procedures at the rice mill
generate, on average, 100 k1 of effluent per day. The physicochemical characteristics of’
the efMuent indicated that its pH was alkaline (6,48} and that its COD content was high
(401 mg/L). Because the total suspended solids (192 nyy/L.) and BOD {104 my/1) were
much higher than the guidelines established by 181 (1974) for the release of industrial
¢ffluent into inland surface waters and on land for irrigation, the industrial process’
¢fMuent had a high level of organic matter. Treatment is essentially required in order 1w
make rice mitl efMucnt suitable for dumping into surface water or onto land for
urigation.
11.2. Air Fovironment

“The highest reported concentration of PM 10 at the project site during manitoring was
937 p/m3. Increased value noted at the priject location as a result af the nee mill
project aperations. The 24-hour average PMI0 standard level is 100pg/m3.The
purpose of this study is to cxamine the structural features of nearby rice mills that result
in dust particles during milling. Two observed factors—the size and quantity of dust
particles—help identify the primary distinction hetween the two types of local ricemill
structures: the wooden type and the iron type. A heslthy indication of milling opcrators
15 assessed vsing the data gathered from on-sitc mcasurements. FField measurements are

se1 up at each rice mill for a single area.  Thirteen lacals are observedund assessed for

respiratory system tunction. On April 10, 2024, a single day is dedicated to
the site. from the data that was measured. Duce to dailyinhalation of du:

milling process, all 13 hamlet residents suffer from restrictive lung ailme
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On |KM radius of a rice-mill M/s K, M. Agro Tech Private Limited

11.3. Suil Enviroament
The effluents were high in various solids, COD, BOD, chlorides. sulphates, and had
jow dissalved pxygen and moderately alkaline pll. The eftluents disturbed the pHL N,
P, CaCO3 and organic matter, the greatest perturbance being observed in the potassium

of the soil when effluent was used for imigation.
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Chapter -12
Conclusions

The prevalence and frequency of discases like cye problems, allergic attack (rush in hand, dust
aflergy) . respiratory prablems clearly indicates that the fugitive dust generation of rice by- product

and fly ash are resulting serious health concern for nearby community

A significant discrepancy in reading has been observed between the closer and further ambscnt air
samples, with particulate matter availahility being higher than the recommended limit. A "fly-ash
hrick manufacturing unit™ could be found to be present. and handling fly-ash, which contains ulira-
finc particles. is what makes a difference in this case. Since it's well known that residing in places
with greater PM2.5 and PM10 concentrations can increase the chance of heulth risks, especrally

respiratory system-related ones

'The results of the soil fertility and water tests make it abundantly evident that contamination may
affect agriculturs] productivity and health. Ingesting the tainted crop may also pose a risk 1o human
health.

Based on information from public hearings, it is known that a one-Kilometer radius surrounding the
facility has seen o significant increasc in air, water, and soif pollution, which has resulted in a varicty
ol ailments.

‘Therefore, the ground repont clearly shows a seérious environmental disturbance for which the fly-
ash brick production facility is solely luble, regardless of the baws of the land or their applicability.
The eMuent discharge limits und ambient air quality standards in the nearby region frequently fall
short of the Central Pollution Control Board's specified standards, meaning that both the Industrial

Unit of K.M, Rice Mill and OM Sun Bricks have minimal environmental statutory compliange, |
e e

manufacturing practices of these two industrial units,

Jdig
XY
\S\/

@" Ay

/

J

%

T

n PREPARED BY: RSP GREEN DEVELOPMENT AND LABORATORIES PYT. LTD.
Nl 2= 2
Page 56 of 58 %,105%
=
2 c /

ol
b
&

SEATT 5




Y

Environment Impact Study
On 1KM radius of a ricc-mill M#s K. M. Agro Tech Private Limited
The envirommental impact on tood industry like rice mill located near fly ash-based plants can be

cubstantial and multifaceted. Fly ash, s byproduct of coal combustion, can affect air. water, and soil

gquality, which in tum impaets the rice mill as follows:

L. Air Pollation:
Particulate Matter: Fly ash consists of {ine particulate matier which iy becaning airbasme.
I'hese particles can settle on crops and food processing facilities, leading o contamination.
Toxic Emissions: Fly ash can release toxic substances like arsenic, mercury, and lead mito
the air. When these are deposited on crops. they can enter the food chain, posing a risk to
human health,
Odor and Air Quality Degradation: The release of fly ash particles can contribute 10 a decline
in local air quality, making it difficult for the rice mill to maintain a clean arul safe
praduction environment,

2. Water Pollution:

toxic clements into nearby water bodies. ‘This contaminated water can then be used for
irrigation, leading to polluted crops and contaminated rice production.

Aguatic Frosystems: Water pallution from fly ash can harm aquatic ecosystems, impacting

the availability of clean water for agricultural and industrial use.
Groundwater Contamination: Fly ash can seep into groundwater sources, which may be used
by nearby rice mill, Contaminated groundwater can lead (o the pollution of fnd products,
posing health risks and legal challenges.

3. Soil Contamination:
Heavy Msiats in_Soil: The deposition of fly ash on soil can introduce heavy metals like
cadmium, chromium, and selenium into the soil. These metals can be absorbed by plants,

leading 1o contominated crops.

) oz e
productivity for food industries reliant on local agriculture. ",S‘/ i

Soil Fertility: The accumulation of toxic substances from fly ash can degrade soil ’ﬁ'?\“*\
reducing its fertility and negatively affecting crop yiclds. This can lead \ﬁ/ﬁmﬂ_‘f b,.; '

Feosvstem_Disruption: The introduction of fly ash into soil ccosystems ﬁ@"( isrupt the
natural halance of soil microorganisms, aftecting soil health and the gruu-’lh'ﬁf«ru._&_ ps. o

WO P | I v
o
NCONG g
a0l
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On 1KM radius of a rice-mill M/s K. M. Agro Tech Private Limited

4. Impnct on Biodiversity:
Habitat Destruction: The disposal and storage of fly ash can lead 1w habitat destruction,

aflecting local flora and fauna. A decrease in biodiversity can have cascading eflects on
tcal ceasystems and ugnculture,
Pollinatos Decline: Air and soil comamination can harm pollinators like bees, which are
essential for the production of many crops. A decline in pollinators can reduce crop yields
and atlect the food supply chain

5. Climate Change Contribation:
Greenhouse Gas Emissions: Proximily Lo fly ash handling plants means that food industnes

are located in regions with potentially higher levels of carbon cmissions, contributing to
local chmate change.
6. Health and Safety Concerns:

Occupations) Health Risks: Workers in tood industries near 1y ash plants may be exposed
10 hazardous materials, kading 10 respimtory issues, skin problems, and other health
conditions,

Product Contamination: Contamination of food products with toxic clements from fly ash
can pose serious health risks to consumers, jeading to poleatial recalls, legol issues, and

damage (o the brand’s reputation.

The samples of surface water, ambient air and s0il were mustly collected outside the premises
of the Industrial Unit of K.M. Agro Tech.Pvt.Lid and OM Sun Bricks which indicates the state
of degradation in the ncarby micro-environment. However, for a proper siatutory nvestigation

ofthe actual real time state of emission and discharge by these industria) unit functioning in a

e

N X 5

common premise a comprehensive environmental audit is needful. The

Environmental Audit should cover all the manufacturing unit operations amd

equipment’s.
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ANNEXURE-I

(Lab Reports of Soil Samples of nearby area of the
Rice-Mill):
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Qualissure Laboratory Services

506

36l, Pranuck Pally,

451161, Bosc Pukur Road,
Kolkata - 700107

Emal - quuhgsurc{@pmanl.com
Mobh. No - 9H}12R70E6G
YRINOWIVTH

“Name & Address of the Cusaame?.

M/s. RSP Green Development and Laboratories Pvt. LTD

| 7F, Dinbandhu Mukherjee Lane,
[ 3 g 4% Floor, Shibpur,
| Howtah-711102

TEST REPORT

| ﬂepa& No
| Date
f Sample No
sample Description

| Sampling tocauon

Period OF Analysis
Sample Submitted On

Ref Mo, Date

Anaﬂf_sis Result

- Verbal Conflirmation

DOC NO : OLS/SAMPLOB-E/0D

QUS/MR/S{28-25/C/1T
:30.04.2024

GLS/MR/S/24-25/17
- Sonl
' Near %M. Rice Mils,
Village-Gopinathbai,
P.O-Gonna DBwarlapur, 'S - Ausgram,
Pin-713128, Purba Bardhaman,
Woest Bengal

14.04.2024.29,04.7024

21.04.2024 Ay RSP Green Developrient
and Laburatories Pvt, LTD

stha. | Test Parameter L Test Method | Resutt
1 fenamasic “ 1§ 2720 (Part 26} 1987(RA 2011) _ 6.22
----- 2 ] flectrxcal com;.;uhiw, uS/cm at 25 °C I E_N;ﬂ-;;lm, RA ZD1b B 192 o
3| Grganic Carbon. % s Analysxs [8oll Scence society for America) Part I R 0.96
r ﬂj_ _--Dl'g:mlc Matter, N I5 2-‘1'56(_?&! 22) 1972 RA 2015 - g 1.66 -.
| 5. Witer Hodding apa.my. % SOPS::: ;mimg 2?:: i L |
6. Bulk Density, prmfcm! s 7720 [Fart -29) 1975 HA 2005 132
| e o ! _ Gayloam
. :: :‘f'h".";: | SOP No TPM/QLS/E/S/MA Soil & Plant Anatysis, CS.Plper |- ‘:‘; _1
T_ gl Oy — e e M o o B i 9 ]

Remarks: The details aro provided fsom Customer on its own responsibillity, Qualissu
| it and hence does not 1ake any responsibility whatsoover.

Report Prepared By . Gl_,‘ ]

o The resudty svfabe ondy fo the flemis) fested.

- of REPOM-—-—--

re Laboratory Services does not Confirm shout i

o Thes Tt Repart stoadl oot bt roprofiaced withaut the peestissaon of (nalissure Laboritery Services.
o Fhe severved pet of samplefs), except perisihable sample(d. shull be cetimed for 30 davs from the date of svite of the Tev Report.
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ANNEXURE-II

(Lab Report of Air Quality of nearby area of the Rice-
Mill):
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360, Prantick Pally,
45161, Bose Pukur Road,

Kolkata - 704107

m ™\ l. l ot B \ o Emal - qualssic{agmail com
Ltﬁ i L{Ua jssufre Laf 0]?:1(0[‘} €2Vl(.l,s Mok, No. - 9431267086

YHAWINTH

DOC NQ - OLS/SAMP/0R-A/00

TEST REPORT
Name & Address Of the Customer - Report No. | QLS/MR/A/24-25/C/122
M/s. RSP Green Oevelopcnent and Laboratenes Pvt. LTD | Date - 26.04.2024
7F, Dinbandhu Mukherjee Lane, |
37 g 4™ Flgor, Shibpur, | Sample No. - QLS/MR/Af24-25/122 |
|
H h-711102 ; ¥
owrs ‘ cEllz ; : Ambient Aswr
| Descoption
| Ref No. Date . Vertial Confirmation

Analysis Result

| Location . Near K. M Rice Mill, Village-Gopinathbati, P 64.3-04"\3
Dwarapur, P.§ - Ausgram, PIn-713128, Purba Bardhaman, West GPS Coordinate: 23°28°25 5N, B7 4 2B.026"E
bengal = - . ) 1
S.;rnphng Done by: RSP Green Personnals & submitted to . .
Sa d (CP | .
s 0n 23.04.2024 B mpting done as per : CPCB Gu delaﬁfs {Volume-1)
Date of sampling : 10.04.20248
A B | Umitas | .
el Pollutants Result Method of Test Reference
Mol = = . » per CPCB | |
1 | Particulate matter (<10pm) in pglrrl 9375 100 1S: 5182 {Part-23)-(RA. 2017}
- | P S S

| NOTE: Limit as per CPCB notification, New Delhl 18th November 2009, far Ambient air qualny }

| Remarks: The detalls are provided from Customer on itsown responsibility, Qua!‘u.surc labor.'llorv Services does not Conlitm
|_about it and hence does not take any responsbility whatsoever,

Report Prepared By @; _ for Quatissurs Laborstory
BUBg nmmn:—m;%”— "“\\
=t 5"‘&’ 2 w A AN
£ D

—€nd of Report——

o The resales rehte anfyv (o the itepifs) tested,
o Thes Test Report shadl nat he veproduced without the peominm of Qualissere Laborators Servicev
o The reserved purt uf sanplefs), except perishable sampleis ), shall be cetained for 30 duvs from the date of isae of the Tevt Report,
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ANNEXURE- 111

(Lab Report of Water Quality of nearby area of the
Rice-Mill):
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361, Prantick Pally,
457361, Bose Pukur Road,
RKolkata - 700107

(1S Qualissure Laboratory Services "= s

YEAGNDILTE

DOC NO : QUS/SAMP/D2-D/0D

EPORT o
[ ‘Name & Address Of the Customer ; Report No. QLS/MR/W/74 25/C/86 1
| Date £ 30.04.2024
M/s. RSP Green Development and Laboratories Pvt. LTD | Sample Ko, QLS/MR/W{24-25/86
7F, Dinbandhu Mukherjee Laneg, | Samply Bescrplion . Surface Water "
Near K.M. Rice Mil,

3 & 4™ Floor, Shibpu, vmn::r Gopinathbaty,
Howrah-711102 | Sampling Location P.O- Gonna Dwarkapur,

P&~ farsgram, Pin-T713128,
Purba Bardhaman, West Bengal
Date of Performancs 24.04.2024-29 04,2024
23 04,2024 by RS Green

jamalc;jubmititd Ul Deweiopinant and {ahorataries Pvt. LTD
| - | RefNo. Date : Verbal Confirmation
Analysis Result
I ' . - ' 1 Limit as per CPCB for
i discharge of effluents
I, No. | Paramete TEST METHOD Result | -
Sl Mo- | ' inland Surface | Public
B i i E Water | Sewers
1 pHap 25°C APHA 24™ Edition-2023, 4500 H+ | 6.4 55t09.0 55t0 3.0
H — B -+ -1 —
2, Total Suspended Solid inmg/ft | APHA 24* £dition 2023, 2540 D 192 100 600
Chemical Oxygen Demand -
- PHA 24" . 400 ] o
3 tas COD) mg/! A 24" Edition-2023, 52208 25 |
—_— k ——
Biachemical Oxygen Demand |
4. 44}-1993, RA: 104
(2% BOD) mg/! 1S 3025 {Part 44}-1993 2019 30 350
5. il & Grease In mg/| APHA 24" Edrition-2023, 5208 77 10 =2
3} o L1 ZARYA T
Remarks: The details are provded from Customer on its own responsibility, Qualissure taboratory kniﬁe@ﬂﬂ'@mﬂ, e
sbout it snd hence does not _t_ake aﬂ_resnomit_rﬁitv whalsoaver p/ 'i— "], = s Yﬁﬁ\

e i

Report Preparvd iy, Gl\.. ; for Quatsssure

——fnd 0f Aeport—

o Flee peseedts cefate endy to the fremis) rested,
a  This Tort Repeet shuld uod by reprosfuced withoud the pernissivn of Quakissire Loboratory Serveees.
o Thy veserved puet of samplefs), except perishable sampleis), shall be retained for 30 davs from the date of isue of the Tvt Repord,
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VAKALATNAMA

l

In the ~ATIONAL GREEN TRIBUNAL  EASTERN
ZONE

Signature

Suit Case No. DA MO . 107F of 2023

S50UMEN CHAKRABORTY e
R Appellant
THE PRINCIPAL SECRETARY, ENVIRONMENT
DEPARTMENT LGOVERMENT OF one::(::?;
WEST BE‘M()AL 2 DRe Respondent
KNOW ALL MEN by these that IWe

BUDDHADES ANKRURE

do hereby i myfour nhame and myfour behalf constitute and appoint Sri

6mﬁ‘m BhatlAchanjee , pdvoald

frue an full pieader/Advocate & altorney to appear and act for mefus in the matter nofed
above to file suit written statement conduct suit appeal from original suit order elc. and for
that purpose lo do all acts and thinks, whatsoever in that connection including compremise of
the above malter depositing in or withdrawing money from filling or taking our of appear,
document and payment order from Court referring matter in dispute between the parliers
here to arbitration released from altachment filling execulion or miscellaneous cases and
other petilions belding &t execulion sale, oblaining payment from us out of court withdrawing
custody and other {ees and doing on myfour behalf such other acts in the above matters as
necessary and proper
IfWe hereby agreeing to ralify and confirm afl acls so done by the said Advocate

allorneys as mylour own acls and as «f done by mylus to all intents and purposes.
Date.

- chanfas-
ADVOCATE g)u_rmi' Bhatla Nl
High towd of Caleutts
¢ 610 st Efiee Shrect
Room w0 -F2, 2™ Flsor
KoiKalz - Fo000!
M- BLIT2528 06

w8 - 1858 [20/0 ,
Ex mail - bhdmha,y;bsuf'ﬂ"d_ﬂm @ 23116.:’ «lem

are

o
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BEFORE THE NATIONAL GREEN
TRIBUNAL EASTERN ZONE BENCH
ORIGINAL APPLICATION NO.107 OF

2023/EZ
INTERIM APPLICATION NO. OF 2024/EZ

In the matter of:

Soumen Chakraborty
... Original Applicant

-Versus-

The Principal Secretary,
Environment Department,
Government of West Bengal
&Ors.

...Respondents

APPLICATION

SUPRATIM BHATTACHARJEE

Advocate
High Court at Calcutta
6, OLD POST OFFICE STREET,
ROOM NO. 72, 2™ FLOOR,
KOLKATA — 700001
(TEMPLE CHAMBERS)
Mab.: 8617252806

E-mail:
bhattacharjeesupratim@gmail.co
m

Enrollment no.: WB/1858/2010
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9/18124, 12256 PM Gmail - Intsrim Application in 1he matter of Original Application No, 107/2029/EZ 51 4

Supratim Bhattacharjee <bhattacharjeesupratim@gmail.com>

Interim Application in the matter of Original Application No. 107/2023/EZ

Supratim Bhattacharjee <bhattacharjeesupratim@gmail.com> Mon, Sep 9, 2024 at :11 PM
To: haque.samiul. SH@gmail.com, Dipanjan Ghosh <dpnjnghsh0@gmail.com>, Sudip Kumar Dutta
<adv.skdutta@gmail.com>, ASHOK PRASAD <ashokadvhc@gmail.com>, “md.karim Warsi"
<ms786karimwarsi@gmail.com>

Dear Sir/Sir's,
Enclosing herewith the Interim Application filed today before the Hon'ble National Green Tribunal, Eastern Zone
Bench, Kolkata for your perusal.
Regards,
Supratim Bhattacharjee
Advocate

gd 1A - Buddhadeb Ankure.pdf
11329K
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